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BEFORE THE HON’ BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. 515 of 2023

IN THE MATTER OF:

Ganga Pollution Applicant
Versus

State of Uttar Pradesh & Ors. Respondents

REPLY ON BEHALF OF RESPONDENT NO. 04 (CENTRAL
POLLUTION CONTROL BOARD

MOST RESPECTFULLY SHOWETH:

. That, this Hon’ble Tribunal passed order dated 28.08.2023 in present OA No.
515/2023 (Ganga Pollution Vs. State of U.P. and others). The relevant para of
the order dated 28.08.2023 is reproduced herein below:

“The petition has been received on transfer from the High Court of

Allahabad in pursuance to the order dated 21.07.2023 passed in
Writ Petition (PIL) No. 4003/2006, Re Ganga Pollution vs State of
UP. & Ors.”

Copy of order dated 28.08.2023 passed by Hon’ble NGT is annexed

herewith as Annexure-1.

. That, T have read and understood the averments made by the petition in
synopsis, list of dates, grounds and annexures enclosed with the writ Petition
now being considered as Original Application (hereinafter referred to as “OA”)
and at the outset it is respectfully submitted that all
averments/contentions/submissions made against the Answering Respondent

in the present OA are denied unlcss\ggfciﬁcally admitted by the Answering

Respondent
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3. That, CPCB is constituted under Section 3 of The Water (Prevention and
control) Act, 1974. It performs the functions under The Water (Prevention and
control) Act, 1974, The Air (Prevention and control) Act, 1981 and The

Environment (Protection) Act, 1986.

4. That, earlier the same matter was being considered by Hon’ble High Court of
Judicature at Allahabad, Allahabad Bench as WPIL No. 4003 of 2006 (Re—
Ganga Pollution Vs. State of U.P. and others) wherein the Hon’ble Court passed
order dated 27.07.2022 directing the following:

“12. In the aforesaid factual matrix, we are constrained to direct
Central Pollution Control Board to collect samples from all the
industries as mentioned in affidavit dated December 23, 2016 and
the STPs set up in the cities on the embankment of river Ganga and
submit a report to this Court as to whether these meet the prescribed
standards. Needful may be done in due course. However, test reports
of samples collected and reports prepared before the next date of

hearing be submitted in Court.

Relevant extract of para of subsequent judgement dated 31.08.2022

is reproduced herein below for ready reference and kind perusal:

“12 (ii). Central Pollution Control Board shall furnish the test
reports of the samples collected and available up to the next date of

hearing in terms of directions issued in paragraph no. 12 of the order

passed on July 27, 2022;”

5. That, in compliance of orders passed by Hon’ble High Court, CPCB constituted
about 50 teams consisting of CPCB officials to undertake surprise and random
inspection of 1370 Grossly Polluting Industries (GPIs), 36 Sewage Treatment
Plants (STPs) and eight (08) Common Effluent Treatment Plants
(CETPs)/Common Chrome Recovery Unit (CCRU) located in the State of Uttar
Pradesh.




6. That, the inspections by CPCB teams commenced on 26.08.2022 and till
30.11.2024, a total of 1391 inspections have been completed including 1347
GPIs located in 62 districts of Uttar Pradesh, 36 STPs in ten (10) districts and
eight (08) CETPs/ CCRU in five (05) districts. The remaining 23 GPIs are
under process for inspection and the details of the same shall be submitted in
the next affidavit. Out of the 1347 GPIs inspected, CPCB has filed operational
and compliance status of 1202 GPIs, 36 STPs and 08 CETPs before the Hon’ble
High Court of Allahabad & Hon’ble NGT and the details of the same are as

below:

a.

ii.

iii.
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CPCB has filed operational and compliance status of 276
GPIs, 33 STPs & 08 CETPs before the Hon’ble High Court
through following affidavits:

Compliance affidavit dated 23.09.2022 including
compliance status of 61 GPIs, 13 STPs (excluding STPs
for which lab results were awaited) & 06 CETP.

Compliance affidavit dated 31.10.2022 including
compliance status of 154 GPIs (including 61 filed earlier),
17 STPs (excluding STPs for which lab results were
awaited) & 2 CETP

Compliance affidavit dated 30.11.2022 including
compliance status of 276 (including 154 filed earlier) GPIs
& 03 STPs

CPCB also prepared affidavits including compliance status of
110 GPIs & 02 STPs in February, 2023 and affidavit with
regard to 253 GPIs & 01 STP was prepared in July, 2023.

However, it was informed by _the Ld. Counsel that the said
/\' ‘F:?q" v" .":%s*-
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affidavits could not be filed before the Hon’ble High Court
as the matter was under consideration for transferring the
same to Hon’ble NGT. Copies of the aforementioned
affidavits were annexed collectively as Annexure-6 of reply
affidavit dated 14.10.2023 which was filed before Hon’ble
NGT.

c. Operational & compliance status of 323 GPIs was filed
before the Hon’ble Tribunal on 14.10.2023. Also, inspection
of all CETPs and STPs has already been completed and
operational and compliance status of all 36 STPs and 08
CETPs was also filed before the Hon’ble Tribunal on
14.10.2023.

d. Operational & compliance status of 240 GPIs was filed
before the Hon’ble Tribunal on 17.09.2024.

7. In continuation to the above, CPCB has conducted the inspection of additional
145 GPIs till 30.11.2024. Operational and compliance status of 145 GPIs is
being presented in this instant reply and the details are given in subsequent Para

8.

Grossly Polluting Industries (GPIs)

8. As per the 145 inspection reports, 76 GPIs were found operational and 69 were
found non-operational. Out of the 76 operational GPIs, 34 GPIs were found
complying, 40 GPIs were found to be non-complying and 02 units which were
found dry operational on the day of inspection were recommended to be
reinspected by UPPCB since the compliance of these units could not be

verified. Out of 69 non-operational units, 35 units were found temporarily non-

operational whereas 34 umts were g@gmanently closed or have been closed for
B}bﬂi X
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a long time. The 35 units which were found non-operational temporarily in
view of roaster issued by UPPCB for tannery units located in Kanpur (units to
operate for 15 days only on alternate basis)/ power failure /maintenance issues
etc. were recommended for inspection by UPPCB and the inspection reports of
remaining 34 non-operational GPIs which are permanently closed or have been
closed for a long time were also forwarded to UPPCB for taking necessary
action. Out of these 34 units, 03 units which were found permanently closed

were recommended to be deleted from GPIs list.

. Operational and compliance status of the 145 GPIs is presented in tabular form

in Table 1 as following: -.

Table 1: Summarized compliance status of 145 GPIs

Sr. Consent Status Com
no. plian
Name & Date of gtli)oe; i
Address o | Sector | inspecti Haza | CG o
f Unit on alsta | wate Ai d WA as pe
s . ir | rdou .
s NOC | L ute
s
1. | Mangalam
Milk India
Pvt.Ltd., Food 16-04-2 Non-
Beruaikal | & Bev 024 OPR | Y Y NA Y |comp
a, Phoolpu | erages lying
r, Allahab
ad
- isrhyﬁigdﬁi Food | 15042 pial
© Allha | &BeV | g T|OPR| Y | Y [ NA| Y |comp
be; d erages lying
3. | Indogulf f
ertilzer Lt Clessin
d, Jagdish | Chemi | 20-03-2 ;
pur Amet cal 024 R | ¥ Y Y Y | plyin
hi _ g
(Grasim I AaN BN
VLA PP
2 f KIEWK”‘ ‘.v -
\* e
- i‘\ Gw i
RO Pt
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ndustries
Ltd.)
4. | Kishan sa
hkari suga Rein
r mills Sat | Sugar -04-2. | NOP Y Y NA Y | spect
. 024 R :
hiyaon Az ion
amgarh
5. | Kishansa
hkari suga
r mills Sat 2 ne Rein
hiyaon (D Distill | 30-04-2 | NOP Y ¥ Y NA | spect
. ery 024 R :
istillery) S ion
athiyaon
Azamgarh
6. | The K1§an NOP
Sahkari C
C .. R (E
hini mills, 10-04-2 | TP Non-
Vill. Shek | Sugar | °l v Y Y A | comp
h : 024 perat )
upur, Dis :onal lying
tt. Badaun 1or)1a
7. | Yadu Sug
ar Mills Lt Ng P
d. Vill. Vi 08-04-2 | (ETP Carm
1l. Sujanp | Sugar Y ¥ Y Y | plyin
{ ; 024 | opera
ur, Bisouli i g
, Distt. Ba N
daun
8. | Parle Bisc
uits Pvt Lt
d, (Sugar
£ . Com
Div) Villa 14-02-2 .
o & Post Sugar 024 OPR | Y Y 4 Y | plyin
Parsendi &
Distt. Bah
raich
9. | Shravasti NOP
Kisan Sah R (E
kari Chini 24-04-2 | TP o ol
Mill Ltd g 024 | perat " N NA Y TOilzllp
Nanpara , ional ying
Bahraich )
10. | Shravasti | Distill | 24-04-2 | NOP Non-
Kisan Sah | ery 024 | Rsin el el Pl i Oper
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akari Chin ce 20 ation
i mill Ltd, 21 al
Nanpara,
Baraich

11. | Chilwaria
Sugar Mil Non-
Is Ltd Chil | Sugar 21632-2 OPR comp
waria, Ba lying
hraich

12. | Chilwariy
a sugar (D
isdiv) chil
wariya, B
aharaich(t} 1y, 511 | 14-02-2 N
ormerly N . 024 OPR comp
ame Simb 4 lying
haoli Suga
rs Ltd Dist
illery Divi
sion Unit)

13. | Indian pot
as Ltd (U.
P. State s Com
gi?tri;o{;: Sugar 22033 < OPR plyin
d.), Jarval &
Road Bah
raich

14. | Parle Bisc
uits Pvt Lt
d (Distille - Com
o 10l Distill | 29-05-2 OPR ity
Kathwal o Bt g
Kala, Bah
raich

15. | Balrampur
Chini Mill Com
s Ltd (Che | Distill | 30-12-2 OPR plgin.
mical Divi | ery 023
son) Balra &
mpur

16. | Tulsipur S By
T K, Sugar plyin
Ltd Balra "

mpur




5903

17. | Balrampur i
Chini Mill Sugar 30.12.2 OPR -
sLtd., Bal | “"8%" | 023 s
rampur &

18. NOP
Haidergar R
h chini Mi Oper
11 Ltd Vill ation Com
-Pokhra, | Sugar 24622-2 al (E plyin
Haidergar TP o g
h Baraba perat
nki ional

)

19. NOP

Nagar Ni -
& & Oper
am Slaugh .

Slaug ation Com
ter Houe, hter H 19-04-2 al (B Ivin
Mohanpur 024 ply

0y ouse TP o g
Thiriya, B
P perat
areilly .
ional
)
20. | Kesar Ent
. Rei
SIS 30-04-2 | NOP ein
uagr Divis | Sugar spect
: : 024 R :
ion Baheri ion
, Bareilly

21. [IFFCO Lt Chemi | 18-04-2 Non-

d., Aonla OPR comp
p cal 024 .
Bareilly lying

22. | Kisan Seh
kari Chini
M.llls, Se 01-05-2 | NOP Non-
mikhera B | Sugar 024 R comp
areillyLtd. lying
Faridpur,

Bareilly

23. | Oswal Ov
erseas Ltd Rein
.Suagr Di C— 21-05-2 | NOP —
vision Na & 024 R P

) ion
wabganj,
Bareilly
" s
~ 3V |
\QNQ ' ;35/; \Y
O TNEAN\
!/ \ AN
{ Karan $35?‘ Ko _ \
Sl T
A\ P
\:\; OF -
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24. | Bajaj Hin
dustan Ltd
. (Distiller - Com
y Dby} A | ot 18(;(2)3'2 OPR| Y | Y | Y | Y |plyin
hadamaR | 7 g
udhauli B
asti
25. | UP State NOP Non-
Sugar Cor 18-04-2 | R sin opera
pn Ltd Mu | Sugar NA | NA | NA | NA | .
— 024 ce 19 tiona
: 98 1
asti
26. Rein
[.S. DYEI spect
NG DIVI ion si
SION (IS) . nce ¢
RAMR | Lextl 030'23'2 OPR| Y | Y | Y | A |ompl
AYPUR, © iance
BHADOH not v
I erifie
d
27. | PEE SON
S, MARI . Non-
vADpA | Textl 0263491.2 OPR| Y | Y | Y | Y |comp
TTL,BHA | © lying
DOHI
28. | Indian Pot
ash Ltd, (
Bfg;y)]?rﬁ Food | 06.03-2 oo
Area, Sik & Bev 024 OPR | Y Y Y Y comp
sindlisisnd. erages lying
Distt. Bul
andshahr
29. | Maha Lax
mi Yaiim P | Com
vt. Ltd., B | Textil | 25-04-2 .
42 1/A, . 024 OPR Y Y Y Y plyin
Ramnagar &
Chandauli
30. | Ganga Pul
p & Paper | Pulp Rein
(P)Ltd,A- | & Pap Y X Y | spect
6, Industri er ion
al Area, R
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amnagar,
Chandauli

31. | Newel Cal
cutta(P)Lt
d,D-16,In | Pulp 01-03-2 Com
dustrial A | & Pap 024 OPR | Y 4 Y Y | plyin
rea, Ramn er g
agar, Cha
ndauli

32. | Dugdh Ut
padak Sah
kari. Srfmg Food Non-
h Limited, | o 501290221 oo | v | v | N | Y |comp
Industrial — 024 lying
Area, Ra &
mnagar, C
handauli.

33. Tob
Anik Indu e del
stries Ltd. eted f
(Nutricia I rom
ndia Pvt. Food 31-07-2 GI_)
Ltd.), Dair | & Bev 024 PC | NA | NA | NA | NA |I sin
y Comple | erages ce un
x, Kasganj] it per
Road, Eta mane
h ntly ¢

losed

34. | Mother D
airy Fruit
A SR Food Com
Eeupnvi:'- étt & Bev 15623'2 oPR| Y | Y | Y | Y |plyin
awah, 9 K crages &
m, Road,

Etawah

35. NOP
Kl\/lll Sugar R (E Flonr
Mills, Mot 01-05-2 | TP o "
inagar, Fai SUgat 024 | perat = 5 x ¥ | plin
zabad ional &

)

36. | Balrampur NOP Com
Chini Mill R (E 4 b Y Y | plyin
s Ltd, Uni | TP o g

/

{ 3

;ﬁ \ Rogn

v\ G\
N

10
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t-Rozagao perat
n Sugar M ional
ill, Rozag )
aon, Faiza
bad

37. | Kisan Sah
kari Chinn
i Mills Ltd Com
;li(ts),ulg(a:yl; Sugar 290(2)421 2 OPR plyin
mganj, Fa g
rrukhabad
5 AIs

38. | Raj Rajes
hwari Tec Non-
hno Fab, Textil | 31-07-2 OPR com
Gudhrauli & 024 Ivi P
, Aung, Fa ying
tehpur

39. | Mother D
airy Fruit
& Vegeta
ble Pvt. L
TD., 18 K | Food Non-
.M. Stone, | & Bev 29-0022'3 OPR comp
Pilkhua, G | erages lying
haziabad
Named as
Pilkhuwa
Dairy

40. | Al Naseer
Export Pv
t.Ltd., 276 | Slaug Com
1, Bhoor | hter H 26-07-2 | opR plyin

. 023

Gari Dasn | ouse g
a, Ghaziab
ad.

41. | Magnum
Ventures Pulp Com
Ltd, 18/41 | & Pap | 25792 | oPR plyin

. 023

JSite-4 S er g
ahibabad

% Mankapur S Cloz?l
chini Mill | SU& P 3g’

11
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s Ltd, , Go
nda
43. | Balrampur
Com
Chini Mill 15.04.2 .
s, Rablinia Sugar 024 OPR Y Y Y Y plém
n, Gonda
44. | DCM Shri
Ram Itd.(
Non-
DA.LL) Sugar 29-02-2 | opr | v Y Y Y |comp
Sugar, Ro 024 lying
opapur, H
ardoi
45. | V.R.S. Fo
ods Ltd, P
lot no.- C- | Food 01-03-2 Com
5&C-6,1 | & Bev OPR | Y Y Y Y | plyin
. 024
ndustrial a | erages g
rea, Sandil
a, Hardoi
46. | Alfa Milk
ford
7upst | Fo0d | s gg.p | (Nom Non-
© & Bev ““| -coo | NA | NA | NA | NA |comp
DG Tmdtu erages 024 erat lying
rial Area, g I; i
Salempur-
Hathras
47. | S.N. Milk
Products Food 26.04.2 Com
Pvt. Ltd. S | & Bev 7| OPR Y Y Y Y | plyin
. 024
asni, Hath | erages g
ras
48. | Taxfab In
dustries,
A-16, Ind . Non
ustrial Est Uadi | S22 OPR | Y Y Y A | comp
L. e 024 .
ate, Distri lying
ct-Hathras
49. | NRVS, (N NOP N
3 on-
ew Name Food 09-04-2 R sin Py,
Varuna B | & Bev Tl celu| Y Yy | NA | NA |OP
024 tiona
everages ( | erages ly, 2 1
P) Ltd.) SI

12
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DA, Satah
ariya, Jau
npur
50. | Al Marzia
Agro Foo | Slaug Rein
d, Bhagwa | hter H 100'(2)3'2 ng Y Y NA Y | spect
ntpura, Jh | ouse ion
ansi
51. | Baba Hide OPR
(Zoeb Lea again Non.
ther Finise | Tanne | 27.05.2 | st UP % % v ¥ | g
rs) 87/1,, ry 024 | PCB o P
Wajidpur , roast ymng
Jajmau er
52. | Finished
Leather Jo
b Work, 4 Non
33/398, M | Tanne | 03.04.2
akku Shah ry 024 et B ¥ X i comp
eed Ka Bh ying
atta , Jajm
au
53. | Globe Ind.
Corpor?ltl OPR
on (Unit-2
) Sanjay N | Tanne | 24.04.2 | YoR e
. -coo | NA | NA | NA | NA |comp
agar , Jaj ry 024 .
perat lying
mau (New A
Globe Exi "
m)
54. | Firoj Tann
ers(I), 37 Non-
9/1-D, Iq | ranne (3);07'2 OPR| Y | Y | Y | Y |comp
bal Street vy lying
, Jajmau
55. | Himalaya
Tanners Non-
. 150 Ft, | ranne 090'32'2 OPR| Y | Y | Y | A |comp
Road , Jaj Y lying
mau
56. | Imperial L NOP Non-
eather Fin | Tanne | 31.07.2 | Rdu Oper
isers Pvt.L ry 024 e to ® L L HE, ation
td. , Chabi UPP al
=/
*
G

13
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lepurwa , CBc
Jajmau losur
e dire
ction
S
57. | Internatio
nal Tanni
ng Industr Rein
ies, Shital | Lan0€ | 15:02-2 1 NOP g0 1 A | NA | NA | spect
ry 024 R .
a Bazar, ] on
ajmau, Ka
npur, Up
58. | Jajmau Le
athers Fif .
nishers (B | Tanne | 03-04-2 | NOP NA Rein
ithari Tenn ry 024| R Ha | HA | WA SP ect
ery) 16 B- ton
1, Jaymau
59. Non-
Merit Leat comp
her Finise lying
rs, 414 ,S | Tanne | 21-03-2 OPR v v v A due t
anjay Nag ry 024 0 non
ar , Jajma -C00
u perat
ion
60. Tob
e del
eted f
rom
New Vict GP
oria Mill, | [anne | 21-03-21 5o | A | NA | NA | NA | T sin
Kan ry amis ce un
pur
it per
mane
ntly ¢
losed
61. | Nagauri T NOP
anning In R du Rein
d. Wajidp Ll o] g Y Y A | spect
. ry 024 .
ur , Jayma oaste ion
u r
62. Egﬁ:gy 11; Tanne | 03-04-2 NOP A | A | s | Nom-
3/157 Bur P opeta

14
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hiaghat , J PP tiona
ajmau CBc 1
losur
e dire
ction
S
63. | New Mod NOP
ern India R du
Tannery, eto Rein
395 pigg, | e | 19 '0022'2 UPP NA NA | spect
Sheetla B <4 CBr ion
azar, Jajm oaste
au r
64. | Globe Ind
ustry (Mu NOP
staq Ahm
; R du
e e to Rein
nery, Tanne | 23.04.2
MakkuSa | ry | 024 ggpr I # Sf:r‘l’t
eed Ka Bh
atta), 88 B s
Wajidpur, f
, Jajmau
65. | Nisar Son
s(Lari Tan Non-
geré) , .16 Tanne | 21.05.2 OPR v N |comp
, Gajjup ry 024 Ivi
urwa , Jaj ymng
mau
66. | Pacific Le
ather Finis Rein
ers, 197/1 | Tanne | 26-02-2 | NOP % OO s
89 ,Ramr | ry 024 R p
ai Sarai, J e
ajmau
67. | Prince Le
ather, 331/ Com
305 A, Bh | 1 O00e 250'33'2 OPR Y A | plyin
alla Estate vy g
Jajmau
68. | Sara Inter
national Non-
Rahim TEI Taane 300'33'2 A | comp
nners) 12 vy lying
B 02a, 15

15
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0 Ft Road
, Jajmau
0o Nusrat Ta NO.P
R sin
nnery Pvt. —— Non-
Ithd(.},a .2.2/111 Tanne | 15 'Oozz'i osed | NA | NA | NA | NA | %P
rv:'a far')m ? b 1
" -8 GT o
rder
b Raja Tann g?ip Rein
ery, 81 C, | Tanne | 30.04.2 .
‘s etor| Y Y Y A | spect
Wajidpur, | ry 024 :
: oaste 10on
Jajmau )
71. NOP
Paradise L R in
eather Fin comp "

. Rein
fishers, 1 | Tanne | 25.07.2 | lianc Y v v A | spect
6B(2),Ch| ry 024 | eof f’on
abeelepur UPP
wa Jajmau CBr

oster
72. | R.A.Trade Mo
&Ind., 1 | 1 ne | 28-02-2 | NOP opera
87/180 A, | ~2N€ | <0-Ver Yy |y | Y | a |%®
ry 024 R tiona
Laltupurw :
a, Jajmau
73. NOP
Nisha Ent s
erprieses ( comp .
Saud Tan | Tanne | 08-07-2 lizne o
eof | Y ¥ Y N | spect
ners) 12/9 ry 024 UPP -
Gajju Pur CB
wa Jajmau g
oaste
r
74. | Soaib Lea
ther, 332/ Non-
YA, B | A0S (2);07'2 OPR| Y | Y | Y | N |comp
halla Estat Yy lying
e Jajmau
75. | Suleman Non-
Tanning I Y Y A | comp
nd. , 90/76 lying

16
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B(K) Idga
hRoad,]J
ajmau
76- | Khalid Ta NUE
) R du
nners (Saj s Rein
id Tanners | Tanne | 21-03-2 c
UPP Y | spect
)86 A, ry 024 .
.. CBr ion
Wajidpur ,
. oaste
Jajmau .
77. | Triveni Ta
nners , 32 Rein
5/302 , Jaj | L20ne 25622'2 ng A | spect
mau Road vy ion
, Jajmau
78. NOP
Sofia Inter R.du
national &40 Non-
.. | Tanne | 18-07-2 | UPP opera
87 A Waji NA | .
. ry 024 CBc tiona
dpur Jajm
losur 1
au .
e dire
ction
79. | Sunshine
Tanning I Com
nd., 482- | Tanne | 03.04.2 )
83 Wajid| ry | o024 |OFR WA | physs
pur , Jajm g
au
80. NOP
R(N
Yusuf Ent on-c
erprises, 1 oope Non-
74 , Wajid | Tanne | 25.04.2 | ratio
: A | comp
pur , Jajm ry 024 n-sus lvin
au Kanpu | pecte ymng
r d ope
ratio
nal)
81. | Z.A. Leat
her, 4.2. 4 Tanne | 31-07-2 T~
1, Gajjup A | comp
. ry 024 .
urwa , Jaj lying
mau

17
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82. | Prakash T Exe | Non-
extile, Pan | Textil | 10-04-2 OPR mpte | comp
ki Site-2, e 024 .
Kanpur d lying
83. | Amber Te
xtiles, D 1 . Com
6, Site2, | rextl |3 16(2)}1'2 OPR A | plyin
Panki, Ka © g
npur
84. NOP
Rana Tan B .
nery, 102 | Tanne | 28-02-2 &0 Rein
Wajidpur ry 024 il A spect
. CBr 1on
, Jajmau
oaste
r
85. | Raza Leat
her Finise Com
rs, 192/18 | Tanne | 16-05-2 .
4, Ramrai| ry | o024 |OFR | PhEE
Sarai , Jaj &
mau
86. | Jet Knitw
ears Pvt.L . Non-
td., STA, Textil | 21-03-2 OPR NA | comp
Dada Nag © 024 lying
ar, Kanpur
87. | Supreme
Tanning I Mitis
nd., 104/9 | Tanne | 01-02-2 OPR A | comp
0,A-7,1 ry 024 -
50 Ft. Roa ying
d, Jajmau
88. NOP
Rin
Wasif Tan comp Rei
nery , 150 | Tanne | 10-09-2 - A ein
Ft.Road, | ry 024 | £of spect
Jajmau o o
CBr
oaste
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89. | Zaz Tanne
ry, 150 Ft Rein
.Road, Ja Tame | 50 | N | Y | NA | NA | spect
. ry 024 R :
Jjmau , Ka ion
npur
90. | Sarfraj Ta
nners, 382 Non-
/353, Bag | 2nne 21632'2 oPR| Y | Y | Y | N |comp
alighat, Ja | lying
jmau
91. | Navratan
Tannery , Com
532,33, | | Laune | 3 1631'2 OPR| Y | Y | Y | A |plyin
50 Ft. Roa | 7 g
d, Jajmau
92. Tob
e del
eted f
S.R.Tanne rom
ry ,129 A, GP
Block C, | ramne | 18.07.20 po | A | NA | NA | NA | T sin
- ry 024
Gajjupurw ce un
a, , Jajmau it per
mane
ntly c
losed
93. | Igbal Tan
ners , 16- Rein
C-1-A, 15 | 1200€ | 22042 NPy | Y | vy | A | speat
0 Ft. Road y ion
, Jajmau
94. | Avon Dye
ing, 41-A,
Industrial f Rein
Area, Dad Textil | 04-04-2) NOP |y Y Y A | spect
e 024| R :
a Nagar, ion
Kanpur, U
.P
95. NOP
Chaudhari cIng; Non-
L‘eather Fi | Tanne | 03-04-2 lanc | NA | NA | NA | NA opera
nisers , O ry 024 o o tiona
pp. Sultan NGT ,‘"’%ﬁz DUG:E\ 1
order/ K TN
{ el \
| Z (g %W\,
% < Q‘iﬁ?g ’ &_f__ ;
\‘“\Q ' ,.,‘ { ‘!
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96. | Sanni Lea NOP N
on-
thet. 330 | ranne | 24-04-2 | R3S Oper
/306, Bhal 024 | P N| NA | NA | NA | NA stion
la Estate J ry GTo al
ajmau rder
97. | Moin Tan NOP N
ners, 382/ R sin on-
353, Bang | 2000 03632‘2 celo| NA | NA | NA | NA (t’.pera
ali GhatJa | ng ti 1olna
jmau me
98. | Devine Sy
nthetic, B- . Non-
9,10, Pan | Lextl 18633'2 OPR| Y | Y | Y | N |comp
ki Site-4, © lying
Kanpur
99. | Standard
Tannery (
Khalwa T Non-
annery)19 | Tanne | 16-05-2 | NOP Oper
0/173 ,Da | ry 024| R B | MA | NA | Ha ation
rgh Sarif al
Road , Jaj
mau
100.| Zinat Tan
ners , 183 Non-
Py 21632‘2 oPR| Y | NA | NA | A |comp
i Sarai, Ja ry lying
jmau
101. NOP
Commerci R du
al Tanners eto Non-
,94/80 , D | Tanne | 26-02-2 | CPC opera
argh Sarif ry 024 | Bclo 2 w N A tiona
Road , Jaj sure 1
mau direc
tions
102.| V.N. Sons
(AVR Ent Re-i
erprises) 2 | Textil | 26-02-2 | OPR A | oot
3/24 D Pa & 024 (Dry) Y Y NA | N spect
. ion
nki site 1
kanpur
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103.| MLA Ind
ustries (Fo
rmer Nam
e - Syntic
Silica PR
. Exe Non-
OD.), D-7 | Chemi | 19-02-2
B, D-8, & cal 024 OPR A A mpte A co.mp
D-16, Site . tying
-1, Panki I
ndustrial
Area, Kan
pur
104.| Guljar Ov
ersease , Rein
Hindustan Tanne || 23-05-2 | NOE | Y N A | spect
ry 024 R -
Compoun ion
g, Jajmau
105. Techno H
ides (For NOP
merly-K. R du Rein
C.TAIN), | laune 27632'2 etor| Y | Y | Y | A |spect
10187, v| ¥ oaste ion
AJIDPUR r
JAIMAU
106.| Anoo Shu
kla Ka Dy
eing Plant, .
: . . Rein
(Rita Knit | Textil | 25-04-2 | NOP v % v A | spest
twear) F-8 - 024 R :
, UPSIDC e
, Rooma,
Kanpur
107. NOP
g lz 1(::1(';1 Rein
&a;‘l‘j;ir Tar’;ne 23023 Zluep | Y | Y | Y | & spect
p ’ CBr ion
Jajmau
oaste
r
108. Mahal.axm To b
1 Textile I 1 e del
nd., 155 B | Textil | 25-07-2
Diacla Nag 5 024 PC NA | NA | NA | NA |etedf
Kanou rom
:r’ p GPI
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109.| Ordnance
Equipmen OPR e
t Factory, | Tanne | 08-07-2 | (Dry) .
Phool Bag | ry 024 | since L4 L Y NA | plyin
h, civil lin 2018 a
e, Kanpur
110.| Agmotex Non-
Fabrics Lt comp
d., Plot no lying
-2297, Vis | Textil | 16-07-2 | NOP since
ayakpur, g 024 R NA | NA | NA | NA no C
Rania, Ka TOs
npur Deha provi
t ded
111.| Hides Inte
rnational
Ltd. (Old
name- K. Tob
C.K. Expo e del
rts Ltd,), 4 | 1200€ 08(;(2)1‘2 PC | NA | NA | NA | NA |etedf
61, Fatehp ry rom
ur Roshna GPI
1, Rania,
Kanpur D
chat
112.| Jama Cor
poration P Com
.Ltd., Uni | Tanne | 31-01-2 :
t-2 Jainpu | ry 024 |OPR| Y | Y | Y | Y |plymn
r, Kanpur &
Dehat
113.| Prachi Le
athers P.
Ltd., 202, Non-
Swaroopp Tanne | 15-04-2 | (o |y Y Y Y |comp
ur, Akbar ry A lying
pur, Kanp
ur Dehat
114. R.D.Paper T(Zil:i
sLid, 587 o]
> Khalilpu | o 5o 1150421 50 | NA | NA | NA | NA | rom
r, Jainpur, 024
er GP
Kanpur D .
chat I sin
ce un
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it per
mane
ntly ¢
losed
115.| Shri Nathj
i Textiles, ; Rein
Ranis, Ka | 00 08631'2 ng NA | NA | NA | NA | spect
npur Deha © ion
t
116.| Tirubala E
xports (Le
ather Divi
sion), A-3 Com
3, L}PSID s 316;11'2 OPR| Y | Y | Y | Y |plyin
C Industri Yy g
al Area, Ja
inpur, Kan
pur Dehat
117.| Sterling A
gro Indust 81:(;30(1 18-07-2 OPR | Y % v e Clopl
ries Ltd. Vo024 piyin
Kasganj. R &
118.| Triveni E
ngineering
& Industri Non
es Ltd., U 24-01-2 -Co
nit-Ramko SHg 024 B & " = & mply
la, District ing
-Kushinag
ar
119.| Bajaj Hin NOP
dustan Ltd R (E Non-
, (Sugar) 01-05-2 | TP O
Khambhar Sugar 024 | perat L X T = s
khera, Kh ional lying
eri )
120.| Bajaj Hin
dustan Ltd Rein
, (Sugar) Sugar 30632-2 N}?P & b 4 Y Y | spect
Gola, Khe ion
ri
-1 1 Com
i, | s " om | x| v | v o

23



5919

(Sugar) Pa
lia, Kheri
122, Govind S ROF
ugar Mill i Com
. 16-05-2 | (ETP .
(Unit Sug | Sugar Y plyin
. 024 Oper
ar), Aira, : g
; ation
Kheri
al)
123.| Balrampur
Chini Mill
, (Unit Su 03-03-2 | NOP Rein
gar) Gular | Sugar Y spect
. ; 024 R .
iya, lakhi ion
mpur Khe
ri
124. HAL Ltd, Non-
Faizabad r 22-04-2
oo, Towk Others 024 OPR NA c;qmp
ying
now
125.| Lucknow
Producer
Co-apatl Food Com
ve Milk U 09.04.2 ;
nion Ltd., f;f?s/ a2 | OFR NA plyin
Japling ro g &
ad, Luckn
ow
126.| Tata Moto
rs Ltd., In Com
d Area Ch | Others g OPR Y plyin
. 024
inhat, Lu g
cknow
127.| Surekha P Non-
rints, Vill. | Textil | 22-02-2
Devi Pura, e 024 LFR A ?Oir;lp
Mtr ying
128.| Kisan Sah
kari Chini Rein
Mills Ltd., S 10.04.2 | NOP N soect
Ghosi,Dis | "8 | 024 | R o
trict-Mau(
U.P)
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129.| Kisan Sah
kari Chini
Mills Ltd., e Non-
(Distillery D;itlll 09633.2 OPR | Y Y N A | comp
Unit),Gho y lying
si,District-
Mau(U.P)
130.| Dalmia C
hini Mills Com
Unit, Neg | Sugar | >0%2 JoPR| Y | Y | Y | Y |plyin
; . 024
ohi, Shaja g
hanpur
134 - NOP
Eﬁ:i‘: dSp Rsin | Y(F | Y (F Non-
: ". | Distill | 04-04-2 | ce N | or bo | or bo opera
Unit, Roja y : NA | NA | .
: ery 024 | ovem | ttling | ttling tiona
Shajhanpu b
. er, | only) | only) 1
2022
132.| Dalmia ch
ini Mill(su 10.04.2 Com
gar), Ram | Sugar 0'2 4' OPR| Y Y Y Y | plyin
garh, Sita g
pur
133.| Avadh Su
gar Mill, ( Rein
Distillery | Distill | 29-04-2 | NOP
unit) Harg | ery 024 R L = B % spect
aon, Sitap P
ur
134.| The kisan NOP
sahkari ch RET
ini mills 1t 30.04.2 | P (O Hm-
d.mahmud g 024 perat Y L] € & <1:an P
abad,sitap ional ymng
ur )
135.| Dalmia ch
ini Mills, ( Com
Distt) Jaw | Distill | 15.04.2 g
- 024 OFR| Y | b Y | plyin
amkoat, Si &
tapur
136.| Hindalo I Com
ndustries | Others 23622-2 Y NA | plyin
Ltd..Renu g
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koot, Son
bhadra
137.| Orient Mi Non-
cro abrasi 23-07-2 Com
veLtd,s |OWers| Tooy | OPR NA - plyin
onbhadra g
138.| Kisan Sah Rein
kari Chini S 22-05-2 | NOP NA | spect
Mill Sulta | °"8% | 024 R p
ion
npur
139.| Model Exi
m (Unit-I)
(Old Nam
e-Model T
]?)"I‘:)r;(vltN Tanne | 15-04-2 | NOP v ;‘;‘2
L, 71, | ¥ | 0% | R ion
8/3, UPSI
DC Ind Ar
ea, Site-II,
Unnao
140.| Northern
o Tom Non-
fiery), A4 Tanne | 15-04-2 OPR v Clom
2,43, 1P| ¥ 024 piyin
Banther, g
Unnao
141. NOP
R.B.Trade Ko
rs, G-16,1 clo Non-
7. Tl Are Tanne | 15-04-2 | UPP NA opera
a, Site-2, ry 024 CBc tiona
Unnao 105}1 r 1
e dire
ction
142.| Omega Int
ernational | o e | 16.07.2 | NOP o
G-11to1 Y | spect
asiterr, | W | 94 | R ion
Unnao
143.| Saba Ex Non-
orts (0153 Tanne 15(382'2 OPR Y | comp
name-A.S, ry lying
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Leather

/ Kidco L
eather Fin

ishers Pvt

Ltd) plot n
oH-11,H

-12 Site -2
Unnao

144.| Omega int
ernational
(unit-3), G | tanner | 16.07.2 | NOP
-7 to 10, si y 024 R
te-2, Indus
trial area,

Rein
spect
ion

145.| Parle Agr
oLtd., Ka | Food
rkhiyaon, | & Bev 0082 OPR | Y x ki b §
024
Agropark, | erages
Varanasi

Non-
comp

lying

OPR- Operational, NOPR-Non-operational, Y-Yes, A-Applied, NA-Not
Available, PC-Permanently closed

9. That, details of these 145 GPIs along with names, operational status, Effluent
Treatment Plant (ETP) functional status, consent status and compliance status
are presented in tabular form and annexed herewith as Annexure 1a).; the
details of parameter wise values at ETP outlet (as per test report) and details of
parameter wise values at ETP inlet (as per test reports), for the 145 GPIs are
presented in tabular form and annexed herewith as Annexure 1 b) and Annexure

1 c) respectively.

10.That, as on 30.11.2024, total 1347 inspection reports of GPIs (including 836
operational units and 511 non-operational units) have been prepared. Out of the
836 operational GPIs; 405 GPIs have been found complying and 431 are non-

complying. 147 GPIs were found temporarily non-operational in view of roster
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issued by UPPCB/ power failure /maintenance issues etc. or were found
operating dry process due to which their compliance could not be verified. The
UPPCB has been asked to re-inspect the same for taking necessary action.
Further, the inspection reports of remaining non-operational GPIs were also

forwarded to UPPCB for taking necessary action.

11.That, the cumulative outcome of the 1391 inspections and sample collections

carried out by CPCB officials from 26.08.2022 to 30.11.2024 is summarized in

Table 2:

Table 2 : Cumulative table on inspections carried out till 30.11.2024

S.No. [Type of Unit GPI [STP|CETP [Total

I ‘Total units to be 1370 b6 I8 1414
inspected*

2. |Total units
inspected (as on (1347 36 |8 1391
30.11.2024)

a. |[Non operational [511 |4 |0 515

b. [Operational 836 [32 |8 876
Complying 405 (7 |1 413
[Non complying {431 25 |7 463

*Number of GPIs as per inventory of 2021 received
from Uttar Pradesh Pollution Control Board

12.That, the Hon’ble High Court of Allahabad, vide order dated 26.09.2022, also
directed the following: “.....10. Learned counsel for the U.P. Pollution Control
board shall also apprise the Court about the contents of the affidavit filed by
the Central Pollution Control Board whereby number of GPIs were not found

to be meeting the parameters laid down for treatment of discharge of

effluents.” A
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Pursuant to the above, inspection reports of the aforesaid 1347 GPIs, 36 STPs
and 8 CETPs have been forwarded to UPPCB for perusal and necessary action.
Upon completion of remaining inspections of 23 GPIs (which is under
progress) the inspection reports shall be forwarded to UPPCB for taking
necessary action. In view of the supra stated facts and circumstances, it is most

respectfully prayed that this Hon’ble Tribunal may be pleased to pass such or

A‘}J- A wad \/L‘A‘(]/‘H""“
(A. K. Vidyarthi)
Scientist ‘F’
Central Pollution Control Board
v, . femfi /A K. Vidyarthi

F=rFT ‘v / Scientist =
ﬁaq qojf‘ilr-'m-aﬁé

further orders as it may deem fit.

> ol n'r(_\ Board

Cq;?;;r?,- “ 1 €40 R AR, WIRG R

iy, Forh & Change, Govt. of India
Ry 3 5 mxv facei-110032

gfiten #3d & 3

Parvesn Bhawan, tast Arjun Nagar, Delhi- 110032
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BEFORE THE HON’ BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. 515 of 2023

IN THE MATTER OF:
Ganga Pollution Applicant
Versus
State of Uttar Pradesh & Ors. Respondents
AFFIDAVIT

I, A. K. Vidyarthi s/o Late. Vikrama Singh, aged about 52 years, working as
Scientist-‘F’ in Central Pollution Control Board, Parivesh Bhawan, East Arjun
Nagar, Delhi, the Respondent No. 4 in the above matter (hereinafter referred to
as “CPCB” or “Answering Respondent”) do hereby solemnly affirm and

declare as under:

1. That I, the deponent herein is authorized representative to represent the
Respondent CPCB in the present case, and as such, I am well
conversant with the facts and circumstances of the present case on the
basis of the information derived from the official records, and hence, 1
am competent and authorized to verify, sign and swear this affidavit on

behalf of the Respondent CPCB.

2. That the accompanying reply may be read part and parcel of the present

affidavit as I am competent to swear this affidavit.

3. That the accompanying reply has been drafted and filed under my
instructions and authority the contents thereof are true and correct on
the basis of the record maintained during ordinary course of business of

CPCB and available records and documents and the contents of the
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same are read over and explained to me and are not repeated herein for

the sake of brevity.

M kaman Visqarks
T. B. ﬁa&m’.W}yam

TJsnfa® ‘vw’/ Scientist 'F*
HEra wgmor Frimer g

Central Pollution Control Board

Yaigel, €5 Q@ Feddiy SitadA 53 4, ARG GIOR
VERIFICATION M/o Env. Forest & Cli.2'e Char oe Gowt. of India
gRIn wam 4d & 2 @ -110032

Parivesh Bhawar Fast Arjun Nagar, Delhi-110032

Verified at New Delhi on this day of J " FER 78025 that the contents of the
above reply are correct and true on the basis of the records of the case as
mentioned in the day-to-day affairs of the CPCB. Nothing has been concealed

therefrom or mis- stated.

ba;,l— \gqu&L,VL"’b&V“"N'

DEPONENT
w. . fd=mdit / A. K. Vidyarthi

s ‘qw’/ Scientist 'F
FHETa ggEor Rrasor
Central Pollution Control Bo.urd
Y131, 99 U4 WAdry UREdE WA, WvE 7o
Mic Env. Forest & Climate Change, Govt g
yiRae 74, gdf afa TR, R
Parivesh Bhawan, East Arjun Nagar, De!
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Annexure - 1
Item No. 13 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
(BY HYBRID MODE)

Original Application No. 515/2023

(Writ Petition (PIL) No. 4003/2006)
Ganga Pollution Applicant

Versus

State of U.P. & Ors. Respondent(s)

Date of hearing: 28.08.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Bhanwar Pal Singh Jadon, Advocate for State of UP
Mr. Pradeep Mishra and Mr. Daleep Dhyani, Advocates for UPPCB

ORDER

1. The petition has been received on transfer from the High Court of
Allahabad in pursuance to the order dated 21.07.2023 passed in Writ

Petition (PIL) No. 4003/2006, Re Ganga Pollution v. State of U.P. & Ors.

2. Mr. Bhanwar Pal Singh Jadon, Advocate appears and accepts
notice on behalf of State of Uttar Pradesh and Mr. Pradeep Mishra,
Advocate appears and accepts notice on behalf of Uttar Pradesh Pollution

Control Board.
3. Let Notice be issued to all other concerned parties in the matter.

4. List this matter on 16.10.2023.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
August 28, 2023
SN
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10.

11.

12.

13.

14.

15.

16.

5 9 2 8 BY SPEEDPOST A.D./EMAIL

BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI

Application No. 515/2023 (Writ Petition (PIL) No. 4003/2006)
Ganga Pollution Vs State of U.P. & Ors.

. Harchetan Bramhchari Ji Mahraj

Shri mad Paramhans ashram, Teekar Mafi,

Amethi, District Sultanpur at Present,

Residing at Jhoosi, Post Jhoosi, District Allahabad
(Re: Ganga Pollution) (APPLICANT)
State of U.P.

Through Secretary, Environment,

Government of U.P., Secretariat, Lucknow, U.P.
Email: cs-up@nic.in

The Collector, Allahabad,

Email: dmall@nic.in

The Mela Officer In Charge,

Magh Mela Allahabad-211001

State Board for Prevention and Control of Water Pollution
Through its Chairman

Email: ceo4@uppcb.com/ms@uppceb.com

Union of India

Through The Minister of Environment, New Delhi
Email: secy-moef@nic.in

Union of India

Through The Minister of Water Resources, New Delhi
Email: secy-mowr(@hnic.in

Union of India

Through The Secretary, Minister of Environment,
Government of India, New Delhi

Email: secy-moef(@nic.in

State of Uttaranchal

Through The Chief Secretary,

Civil Secretariat, Government of Uttaranchal, Dehradun
Email: ¢s-uttaranchal@nic.in

The Chairman, Central Pollution Control Board
Ministry of environment, Government of India, New Delhi
Email: mscb.cpcb@nic.in/cpeb-env@nic.in

Tehri Hydro Development Corporation Limited
Through its Managing Director,

Registered Office at Bhageerath Bhawan

(Top Terrace), Bhageerathi Puram,

District Tehri Garhwal-249001

Email: mcramola@thdc.co.in

State of U.P.

Through its Chief Secretary,

Government of U.P., Lucknow

Email: csup@nic.in

Principal Secretary

Ministry of Irrigation

Government of U.P., Lucknow

Email: eincididuplu-up@nic.in

Principal Secretary

Local Bodies, Jal Sansthan,

Government of U.P., Lucknow

Email: nnlko@nic.in

Nagar Nigam, Allahabad, U.P.

Email: osnagarnigam@rediffmail.com

Nagar Nigam, Kanpur, U.P.

Email: mckanpur@yahoo.com/sanjaikatiyar@gmail.com

. Union of India

Through The Ministry of Urban Development, New Delhi
Email: secyurban@nic.in
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18. M/s IVRCL Infrastructure and Project Ltd.
Through its Managing Director,
Registered Office M-22/3RT Vijay Nagar Colony, Hyderabad
- Email; ivrcIdelhi@ivrinfra.com/ivrc[lucknow@ivrinfra.com
19. State Level Environment Impact Assessment Authority
Uttar Pradesh, Through its Member Secretary,
Pick Up Bhawan, Gomti Nagar, Lucknow
Email: chairman.seiaa.up@gmail.com
20. Allahabad Development Authority
Through its Vice Chairman,
Indira Bhawan, Civil Lines, Allahabad
Email: aldda@rediffmail.com
21. National Environment Engineering Research Institute (NEERI)
Through Director CSIR-NEERI, Nehru Marg,
Nagpur-440020, Maharashtra
Email: an_vaidva@neeri.res.in
22. Additional Chief Secretary, AWAS
Government of U.P., Lucknow
Email: csup@hnic.in
23. Additional Chief Secretary, Nagar Vikas
Government of U.P., Lucknow
Email: csup@nic.in
24. Principal Secretary Namami Gange
Government of U.P,
Email: psrd.up@gmail.com
25. Shri Kashi Vishwanath Special Area Development
Authority Through Chief Executive Officer, District Varanasi-212011
26. M/s Omaxe Pancham Realcom Pvt. Ltd.
10, LSC Kalkaji, New Delhi,
Through its Authorised Signatory Ajay Mishra
Email: secretarial 1@omaxe.com

(RESPONDENTS)
NOTICE

Whereas the above titled Application was listed before the Hon’ble Tribunal on
28.08.2023 (copy of order & petition are enclosed), when the Tribunal inter-alia passed the
following order (reproduced relevant extracts only):-

“2. Mr. Bhanwar Pal Singh Jadon, Advocate appears and accepts notice on
behalf of State of Uttar Pradesh and Mr. Pradeep Mishra, Advocate appears
and accepts notice on behalf of Uttar Pradesh Pollution Control Board.

3. Let Notice be issued to all other concerned parties in the matter.

4. List this matter on 16.10.2023.”

- T Rdokeke ke
2. Now, take further notice that the above matter will be listed for further consideration
before the Hon’ble Tribunal on 16™ October, 2023, at Faridkot House, Copernicus Marg, New
Delhi-110001 through physical hearing (with hybrid option), when you may appear before the
Hon’ble Tribunal either in person or by a pleader duly instructed, and file reply/responses, as per
directions of the Hon’ble Tribunal vide Order dated 28.08.2023.

3. Take further notice that in default of your appearance on the date above mentioned, the
said Application will be heard and determined in your absence.
4. Given under my hand and the seal of this Hon’ble Tribunal, on this 01* September, 2023.

Note: (For Orders, Cause Lists & other information, please visit our website

WwWw. greentribunal.gov.in)
A /4 /20 2:,3

Consultant (Judicial), NGT

d?“\ AT AGH

% Q

'c::'o\_/;q\
&4 B by

Eench).
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COURT NO.

‘GROUP,

I¥ THE HOM'BLE HIGH COURT OF JUDITATURE AT ALLAHARAD,

A
INDEX

IN
C IVIL MISC,WRIT PELITION NO. jﬁé‘fj " OF 2006.

( Under Articls 226 of the Constitution of India),

DISTRICT: ALLAHABAD,

iagfvtdmm’oh Gty ] |
odsr Dooel 100 919 Harchetan Bramhchari Ji Mehraj. .., Petitioner,
g .
]’%R“’ ~ X %—“—1- G“”tj‘“‘ A ©¥. versus,
(71 A
Al
24 AP,
Y o"/g.o state of U,P, and others, «ssse» Regpondents,
B T i e e s v o o e sl . e e e i S 2 e e e
| $l.No, Particular of Dates, annexures,
i ' Documents, '

T o T T e e o s I Tl T e S e L~

25 Ccivil Miac.@or;:r..l_ication i !
‘( Unider 3action 151 CPC). : '

ot e mm mm e = mm am e wm mm e m e ww wm ew e wm]m — m -

3. 'Civil Misc.Writ Petition :
(Undet Article 226 of the ;
:C.Ori stitution of India),

4, 'Copy of letter of peti- ! o ey
: tiom@r o the Respondent ' '
F r I\b.‘ﬂv. { ', 1
— —- ““““““““““““““ " e -:- - e "‘;/‘- et
5. ,Copy of the Newspaper | L : ,
i i ¥ ," } &b ;‘
, Iteim published i n /
= I
egteemed colum of 'aAmar- ' /
iUjalar, ' )
———————————————— :-—- - o s am vl e - -
y ' ' 1 4
6. ,Copy of the Newspaper Ttem ; "0 24 ?_2’_23

L)
ipublished in esteemad colum i l.
of painik Jagran. : . '




— e e e = AR e e ees e e s wmm

e o sew s o w e e v am e

]
¢ Ttem,
]

8. Copy of the Newspaper-
tem,

; Item,

e e e e e e e

pated: 1§ January, 2006.

et e e B T

' Dates, inexures,

- o emm aw m e mm e e =

— e e m e e mms e e e o e . e ey TR S e e e e e

' . (ep; 2@-29
- m Be-3)
l v (2 32-33
. : 24 -3¢
oy g s el o i = e
: ; . 37
........j...............l........_.;._..... i
e v : %07
VS c‘fz’sarvasmvm , 5/ v
- Advocate,

Counsel for the petition=r,

R/o- 198, Beniganj, allahabad,

gw*ﬁ: S porins—.

( SUNITA.SHARMA) , Advocate,

High Court's radiss Chamber,

allahabad,

Pages,

—— o —

o | (28). 24-28
£ 1
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(&)

Iy THE HOMBLE HIGH COURI OF JUDIGAIURE AT ALLAHABAD,
o Moo bl A
LIST OF DATES & GVENTS,
IN

'CIVIL MISC.WRIT PEPITION NOo. _\a «Z oF 2006.

¢ DISTRICT: ALLAHABAD,

fels H““u’c“wkﬁarchétan Bramhchari Ji Mahraj.
ardd o 3 23

i g Rl Garga fastuhion .

e

@f%,\"’ Stateo £ U,P, -and others, «ssas REspondents,
l’s\%.o SRR T T S

" s Petitimﬁ "E'.

versus,

e T e T e e T T T T ——

B T e T T T I T

L - That the Pious Ganga originated from the
nail of land vishnu on the reguest of King
Bhagirathi after a great worship of so many
thougand years for giving 'Mokchhaya+ of thei‘f...
predecessors and thereaftear the 1ord shiva
kept in his long hairs of head and again on
the request of Bhaglrathi 1ord Shiva agreed to

relieve to Ganga and ultimately the original

place of source of Ganga is'Gangotri 'and the

Wwater of Ganga ls following from Gangotri to
(o

the pray? of Bengal, touching sevaral Districts |

in which the aAllahabad is also included where

' Jamina' and'saraswati 'are also mixed with Genga

antl called 'Sangam',

N —— That so far as concxned of importance of

Ganga, it is vast River of India and the
Water of Ganga is flowing continuously, from

n3atyug, Dwaepar, Treta yug" and as well as,

'1Kalyug' with clean and holy watar and

e inportance of Ganga was told by 1ord Shri Rafa
)~

2
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Way of 'Ban Goman' and thereafter Jagat Gurua
Shankaracharya, Ramanandacharya, Nimbikacharya,
Bhallabhacharya, Madhawacharya appraciated the
imortan ces of Ganga, The Ganga is not only the
Riger, but it is & Ganga means of Hindues and

other who halieved thel Ganga who always try to

take the bath, worshio and to drink its water,

The religilous tradition 1f any pergon takes

the bath in oipus Ganga and to worship all the
sing dis-appeared and it is als:{a tradition that

Lord *Bramha* was also diserious to parform the

Yug 'rear to Sangam at Allahabad, it is also
religious tradition that Lotd vishnu also Bund  J

to' Laxmi ji+, after taking the bath in sangam,

It is also tradition that rord vishnu was killed
to *Tripurar evils, It is also regious traditien
that 1ord 'néira' also took the bath for desiring
the money, 1t is also tradition that 'Narawn and

| e
Nart' were tock fast at Prayag. It dés relevant

to mention that tradition that Sant 'Bharadwaj-

Munj'and‘ﬁaptrishi'ware also lived and worshin
for to may years,

]
That at Prayag the kKimbh MeJa' was started by
\
king sHarasvardhan: in @laven century and then
Oon ®very year, the 'Magh Melar is being organised

fol one month from Purnima to Purnima and on

every Iwelve years, the Kumbh Mela and after gix-

years half rardh xumbh Mela is organised at-‘_li{
Praydag and the religious People, Sants andotherg

took the 'Kalphast for a month and pilegrims froy

E7R) Ve,
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El-NO-h wﬁa‘tgsj ————— EGeE'tE_ _____________
P~ - all over the world came and worship after

taking bath in pious Ganga.

Ge - phat unfortunately apart of all the imortances

of pious Ganga, the Water of Ganga has becowme
pollution. In fact this procedure of Pollution
of water of Ganga started in the y=ar 1930, when
the "sharda Canal was created and water of Ganga HES
was diverted in the canal and Pandit Mad an-Mohan e

Malviya had opposed £irstly and it was settled-
with the then Collactor, Sahrampur, that on oné-
third water will flow from Canal and the rest

will be saved foI Gangd.

6. - That after the independence of gountry, thﬁrre-—i i A

pBariage to Casgan], secend Narora to Kanpur antf§
Third from Jandapur to Saharanpux,

7= - That on every years, the religious people and
Sants have aporoached for polution of water of
Ganga, but no permanent steps have been taken
by the authorities concerned, It is also evident
from the News Paper that the Water of Ganga

becawe redish and the ptitioner Harchetan Bramhe '

 chari and Shankaracharya pasdevanand and others
are ddclared to by-cott to take the bath in
Ganga and they will leave the area of Mela.

a. _— ThatRaspondent No.5 has totally failed to
perform his duties provided Under Secticns-17,
19,20,21,22,23,24,25 and 26 of the Water Pre-,
cention & Control of Pollution Act, 1974 .

Hence this present wWrit o ition.
N Qs Pl 6
Lated: 1_5__Janue_-r:y, 2006. (V.C. SR%A) ,Bdvocate,
Counsel, for the petitloner, '
Suwtls - por—= - \

( SUNIDA SHARMA) ,Avocate,
counsel for the patitioner,

High Court 1adies chamber,211d. . !
;;i? 4
:t.‘i;:
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. .
IN THE HON'BLE HIGH COURT OF JUDICALURE AT ALLAHABAD,

-
\O

HhhNuH
CIVIL MISC, APP LICAT IQN NO, /LDO_ OF 2006.

( Under Sectien 151 C.P.C.)

On bahalf of

i bl (oo MteedX Harchetan Bramhchari Ji Mahraj, «es Applicant/
& o) —5’( Qa, Cnmao. ()GJLLL'HM- . ) : Petitioner,

IN

%\ 4 Nwx

CIVIL MISC,WRID P&lTPION NO, "}'\""3 OF 2006.

( Under article 226 of the Constitution of Indias)

DISTRICT : ALLAHABAD,

Harchetan Brawhchari Ji Mahraj,
Sri Mad Paramhans as l'll-;dm, Teskar Mafi
amethi, Listrict sultanpur at Present
Residing at Jhoosi, Post Jhoosi, Distt.allabhabad,
¢ V/ ee... Detiticner,
’ 9{;/ Var sUs o

A &{l\ ¢ 1, Btate of U,?, through Secretary,

//J Invironment, Govarnment of U,P,

b
}/\%\\‘C’ b Secretariat, ackncocw (U.PR,).

map s SR Bt o e

24 The Commissioneér, Allahabad Livision,

Allahsbga,
d\wﬁ,

T The Col.tac:t.or, Allanabaa, Ligtt. allahabad,
u\nlf
of OBV (Et““ LrAg.w"i‘he Mela officer Incharge, Magh Mela, Allahabad,

ity
Oigh O 5, state Bpard for Prevention and Contrels of

‘ WW“? o Water Polluticn through its Chalrman, £ ,
‘ - D 7€ @ bnfon df $nd/s fwv% Ha 1o a/ 7 el say
i

s, 2 ) Umpon o Fodla 1, i G
Téﬁ;?‘?/mﬁ At < ; 40%9 %%
/"f} 7 ekl /, o
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TO
The Hon'ble the chief Justice and his othsr

—

E. companion Judges of the aforesaid Court,

The humbla application on behalf of the abovensmed

é4pp licant/Petiticner, Most Respectfully Showeth as under;-

: 1 rhat for the reascms discleoseld in the accompanying
( edsoovhA i
Memo of Writ Petition, its aAnnexures and affidavit, it

is expedient in the interest of Justice that this Hon 'ble

Court may be pleased to dirsct the Respomdents for Preven-

tion And Control of Pollution in Pious Ganga to avoid

dirtiness ar.;td Pollution, so that the religious pecple
may teke bath and drink the Water and to worship it;
and/or to pass sny ‘other such suitable. orders , which
this Hon'ble Court may daen; £it and proper under the “a
circamgtan ces of the case;. '

PRAY ER

It is, therefore, Most Respectfully prayed that B

this Hoon'ble Court may graciously be pleased to direct

the Regpondents for Prevention and Control of Pollution
in Pious Ganga to avold dirtinaés and 'Pollution, so that 1

the religious pecple may take bath and drink the wWater

orders, which this Ho'ble Court way deem fit and proper

and to worship it; and/or to pass any other such suitable HJ
in the circumstances of the case, *J.]
|

- N C‘ ;s’n l-ﬂe’ | H
. pated; |¥ Jsnuary,2006. ( V.C. SMVASTAVA ,vocate, o
- Gl Skear~—=—. - f

( SUNTIDA SHARMA) , advocate,

Counsels for the Applicant/
Petitioner,

R/o- 198, Beniganj, Allahabaden

s
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| Newly impleaded
¥ e t No,g gmmumww.mnq

POF order of Hon'ble
‘.w”g; }02 9. luu of Wﬂul through Chies Becretary

Civil Secretariat, Government of Uttaranchal,
:m\.di‘lsz‘fg ) mm.

RAK. G + Chaimma
| Adumc“{ga " cm“x hlmum % h‘“'
tnsed thioye
g Erfebitiones Miniskry of Bnvirenment, Govermment of "
: _II Neow Mhio

(Garhwal)-249001, through its Managing Director,

12, state of VeP, through Chieg Secretary,
Government of u.r..um.

| '3, Principal Secretary, Mnistry of Irrigatson,
J' Government of UoP. , lucknow,

u,:, Principal secresary, local Bodies, Ja)

. b " WMND “m. “m of’ 'o’. m'.
e e 5 Moge g Y Rllatobod (o9,

RO ANy
ﬁv?ﬂqlos ﬁw- Negar Nogam Koagey (69

Cael) 13 UWnion M Tvdia, hovough H,
%{% Ut i e wRebrnend- ,ﬂheibﬂiﬁuha % 3
G‘E&w [ﬂ,{ fa“ A3 M/g RC'.L 'I'r\.f'm&*\-mchmaawb &,J

'1'5\5 ol A V1 i
e Ab \n‘@»’ = Qrm “ydm ) i
Jonicdk B et |

] %\‘10

Counsels for the mpplicanty— —
Petitioner,
R/o=- 198, Beniganj, Alldhabai.r
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-': IN THE HON'BLE HIGH CouRr op

R KK ek gy

JUDICATURE AT ALLAHABAD,

CIVIL MTSC.WRIT PEDIrION No. e
( Under artiale 225

OF 2006,
of the Censtitution of India)

DISTRICT: ALLAHABAD,
Harchatan Bramhchari Ji Mahraj,
Sri paa Paramnans Agnram, Yeskar Mafi

&Viul.n\dn*ﬁ*cﬂwb amethi, District Sultarpur st Pregent N '
| aelevalk eryee)

b{:’:" a\‘g_O'??:' Ra C\ma,o. Pty o, ,

. ;\ . Patiticner.
}L ./ .
Versus, ' ' 2 %
i W S -

i s-ta/_ta of u,p, through Secratary,
‘ mvironment, Government of U.p.
'\0\0 /
W, D

\%\DQT) Secretariat, pucknow (u.p,).

—

"L)éb(@khﬂm Compissioner, Allahabad Division, I

}-“ \S\\ Allahabad, . N
\&\ :

rha callevﬁor, Alldhdb&d Distt, Allehabad,
- e ¥

m\g})\ffzcar ncharge, pMagh Melaj Allahabad, ]

V Frolle Boisps Mo minsPhry of Emrigy
of 3violla wat% 'Mhmﬁr’“f‘m"““ts'm .
M-—u
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's Cour
Civil Mise, Wri

Harchetan

t Petition No.4003 of 2006
Bramhachari Ji Maharaj

30
State of UP & Others
Hon'ble Ajoy Nath Ray, CJ.
Hon'ple Asholk Bhughan, J,
|

L g s

{ meon,
' i T e 'l 1.10‘2006

g
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Hon'ble S.RafatsAlam, 3.~ -~ .

Hon’ble Sudhir Adarwal,J.

In the instant writ petition, which
is filed as Public Interest Litigation,
serious allegations have been made
against the State authorities as well as
U.P. State Pollution Control Board for
not taking steps to curb the pollution in
the River Ganga.

When this matter was taken up
as fresh on 20.1.2006, on the request
of Sri S.M.A.Kazmi, learned Additional
Advocate General, two days time was
granted to obtain instruction in the
matter, pursuant to which an affidavit
has been filed today, which, in our view,
is perfunctory as it does not disclose
what effective steps were taken well in
advance prior to the commencement of
Mela nor it has been disclosed as to
what steps were taken to solve this
problem for all times to come. It has
been noticed that every year when
Magh Mela starts, Public Interest
Litigations are filed and after
intervention of the Court some steps
are taken temporarily and thereafter the
authorities go in slumber and awakes
only when some P.LL. is filed in the
next Mela as a result the devotees are
the sufferer and are compelled to take
holy dip in the highly polluted water.

We, therefore, direct the Chief
Secretary of the State of Uttar Pradesh
to file a detailed counter affidavit
disclosing the steps taken and also the
proposed steps to be taken by the State
Government for permanent solution.
The Member Secretary of the U.P.
State Pollution Control Board shall also
file an affidavit on behalf of respondent
no.5 giving details regarding steps
taken by the U.P. State Pollution
Control Board for Prevention and
Control of Pollution in holy river Ganga.

As suggested by the learned
counsel for the parties, put up this
matter on 27.1.2006.

Let copy of this order be
furnished to the learned counsel for the
parties on payment of usm.}‘?] charges

today. fo o

2
Dated:23.1.2006 .
SK*44wp4003/06

| G,

e

p—

—
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COURT NO. 32

Civil Misc. Writ Petition No. 4003 of 2006

Fhkhk

Harchetan Brahmachariji Maharaj Vs. State of U.P. & others,

vk

Hon'ble S. Rafat Alam, J.
Hon'ble Sudhir Agarwal, J.

Pursuant to this Court's order dated 23.1.2006, counter affidavit on
behalf of the State sworn by the Chief Secretary is filed today. The
Pollution Control Board, respondent no. 5 has also filed counter affidavit
sworn by its Member Secretary. The petitioner has also filed a

supplementary affidavit suggesting steps to be taken for prevention and
control of pollution in the holy river Ganga.

Sri S.M.A. Kazmi, learned Additional, Advocate General states that
the State Government is fully conscious of the problem and is making all
endeavour to take effective steps so that the devotees may have holy
dip during the period of Magh Mela at Allahabad. He, however,
expressed difficulty of the State Government in ensuring sufficient
quantity of water due to non-availability of adequate amount of water
from the State of Uttaranchal. He submitted that for the purpose of filling
the Tehri Dam Pond, water from Bhagirathi river has been diverted and
is being collected in the aforesaid pond causing major reduction in
quantum of water from Bhagirathi which is one of the two rivers
constituting the holy river Ganga. The other one is Alaknanda. He also
states that the State of U.P. has already requested the State of
Uttaranchal to release some more water in the river Ganga so that the
devotees at Magh Mela may take holy dips on 5 main bathing days

ST
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during Magh Mela. He informs that on 21.1.20086, Irrigation
Minister of U.P. reviewed arrangement of Magh Mela and issued
directives that instead of 300 cusecs, 450 cusecs of water may
be released from Narora Barrage and the said order has already
been complied with. On instructions, he stated that the aforesaid
450 cusecs of water released from Narora is likely to arrive at
Allahabad by the midnight of 28.1.2006 to enable devotees to

have holy dip on Mauni Amawasya Snan in a better quality of
water.

The District Magistrate, Allahabad and the Chief Engineer,
Jal Sansthan are also present in the Court and gives assurance
that they would personally supervise and ensure that the
devotees do not have any problem in taking holy dip in a clear
water.

However, it is pointed out at the Bar, that even in Allahabad
City all major sewers are being allowed to flow in river Ganga
directly without any treatment or filtration adding pollution at
Sangam. The District Magistrate and the Chief Engineer of Jal
Sansthan submit that both of them shall personally inspect all the
sewers and will also take necessary steps required to prevent
their flow directly in Holy river and shall submit factual report to
this Court within two days.

The learned counsel for the petitioner submits that the
pollution in the river Ganga is mainly caused due to discharge of
chemical and other hazardous waste of different factories and
industries which are located at the bank of river Ganga and
allowing fluents flow directly in river Ganga without any proper or
effective treatment. It is submitted that the Pollution Control
Board has also failed in its duty to check such pollution or to take

N
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steps against such industries or factories.

The learned counsel for the Pollution Control Board tried to
controvert the allegaﬁons’rtggtfr’{a substantial material has been
placed on record. We are not satisfied at the moment with the
steps taken either by the State Government or by the Pollution
Control Board. It is a matter of common knowledge that a huge
sum has been provided for cleaning of Holy water of Ganga,
despite that, the condition of river does not appear to have
improved, rather it has gone from bad to worse.

Sri H.N. Tripathi, learned ¢ counsel appearing for the
Pollution Control Board assures this Court that all effective steps
shall be taken soon to check and control pollution and action will
also be taken against such industries which are not following the
directives issued by the Pollution Control Board in respect of
treatment and other steps which are required to be taken before
discharging their affluents and other waste in the river.

Sri D.S. Mishra, learned counsel appearing in person
informs that this Court on earlier occasion also in Writ Petition
No. 654 of 2005 issued the following directions vide order dated
6.1.2005:

"(i) Chemical analyst report regarding algae, fungal
bacterial infection in the water of Gangas (particularly at
Bathing Ghats in the city of Allahabad).

(ii) percentage of pollution including whether water is worth
bathing.

M

2
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i

(iii) availability of sufficient quantity of water (worth bathing)
on main bathing days, and

(iv) the steps taken for preventing pollution (in the light of
the order passed in earlier writ petition no. 5862 of 2003)
and to ensure sufficient quality of water on 'Bathing Ghats'
on main bathing days during ensuing Magh Mela.'

Thereafter nothing has been brought on record by the
respondents stating as to what steps have been taken and
whether all these directions were carried out or not. Learned
Additional Advocate General submits that the aforesaid
directions were in respect of the last year's Mela and not for the
present year.

We do not agree. Steps pursuant to the direction of this
Court are to be taken regularly so that the percentage of pollution
in Ganga water should remain within the prescribed norms and if
there is a tendency of its increase, effective steps to bring it
within limit are to be taken well in time. The learned Additional
Advocate General appearing for the State respondents and Sri
H.N. Tripathi, learned counsel appearing for the Pollution Control
Board shall inform about the steps taken and also furnish report
of the Chemical Analyst regarding algae, fungal bacterial
infection in the water of Gangas, percentage of pollution,
availability of sufficient quantit; of water and whether it is fit for
taking bath or not by the human beings. The District Magistrate
and the Chief Engineer shall also M submit their
reports as indicated above on the next date. A senior Officer of
the Pollution Control Board shall also be present before this
Court along with report in compliance of our above direction.

e
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Put up the Matter again on 31.1.2006.

Copy of this order be furnistied to the learned counsel for
the parties within 24 hours on payment of usual charges.

b
Dated: 27.1 .2006
5 p—u

lor
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To

Ihe humble Potition of tha aboven gmeg Petitjon er,

Most Respactfuily =howath 98 und.r L.

Eq That thjig is the Pirst Writ Petitien of the

Petitimer £ila begore this Honible High Cairt againge

land vishnu o1 the reguest of King Bhagirathy after g
dgreat worship of SO many throusang Yearg for giving
'Mokchhyagt of their oredecessoryg ang thereaftar the rorg

Shiva kept in nis long hairs of Head ang d94in on thg

4 i & _
Gangotri tg the d’* of Bangal, touching 8evargl D:l:strir:ts,

in whic h the Allahabag is also include.'.‘i, WNers Jamung and

Saraswati are a4ls0 mixed With Ganga anq called 'Sahgam

3. That sp far 48 coneerned of lmortancea of Ganga, !
it 18 vastigivar of Idia and the water of Ganga is flowing / fr
A" I\ ) i 3. ! = {
cmfimrom "Satyug, Lwaper, qprag, YUg" and-ag well as |
EoEdy, .
X =

o i

"1\!’-,:
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"'Kaliyug' with clean and holy water and imortance of

&

3

Swarocpa Sita' on the Way of 'Ban Goman' and thersaftg}:

Ganga was told by Iord 3hri Ram Chandra to '3hakti-

Jagat Gurzu Shankaracharya, Ramanandacharya, Nimbikacharya,

3hallabhacharya, Madhawacharya appreciated ths importances

of Ganga, The Ganga is not 6:1.1‘_: the River, but it is a

Ganga means of Hindues and othar who belje ved the Ganga

Who always try to take the ®® bath, worsanip =nd to

drink its water,

4. That it is religious tradition if any persm takes

the bath in pious Ganga and to Worship all the gins dig-

appeared and it is also tradition that rord '3ramha' wag

-

also diserious to perform the yug rear to Sangam at Q\
i [
Allahabad, it is also religious tradition that Lord - >

- "??

Vishnu also found to '[axmijit, after taking the bath

ooy

in Sangam, It is also tradition that Lord vishnu wag

R

killed to 'Tripura‘ avils. It is also raligious traditien

-——-—_._L-__rx-“_(_fJf

that Lord »Indira' also took the bath for dasiring the

money, it 1s also tradition thet 'Narayan and Nar' ware

took fast at Prayag. It is also tradition that Sant Bhgrat-

awaj Muni and Sapt Rishi were also lived and worship for

80 many years
"
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CJd°C

Civil Mise, Writ Petition No. 4003 of 20086,
Harchetan Brahmacharfji Mahara} ........... Petitioner
Versus g
State of yp Sdothers Respondents.
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5. That at Prayag the kumbh Melat was started by king
'Harasvardhan' in eleven century and then on every year,
the'Magh Melar ig being organised for ene month from’m‘{)/i .
Purnima t-;o Purnima, and on BvVary Twelve years, the Kumbfie-
Mela, and after ¥¥K¥ six y®ars ha’lf rArdh manbh Mela is
organised at Prayag and the religious psople, 3ants and
othars took the 'Kalpbas' for a month and pilegrims from

all over the world cams and worship after taking bath in

pPious Ganga,

6. That unfortunately apart of all the importances of

pious Ganga; the water of Gdnga has become pollution, In
fact this procedurs of pollution of water of Ganga started
in the year of 1930, when the 'Eharda Canal was craated and
water of Ganga was diverted in the Canal and pPandit Madan-
Mohan Malviya had opposed firstly and it was settlsd with
the then Coll2ctor, Saharanpur, that on ona third Water will

flow from Canal and the rtest will be saved For G:ng:,

7 That after the imdependence of country, thersafter

Cdnals were created, one from Narora Barrage to Casganj,
; .-RL{..HGC(L 4 e 1Y
s@cond Narora to Kanpur and third from dmdapurd to Saharanpur,

4
8. That whn_._,the'Na'rora Balrage Canal wWas created the
ke o
supply of Water

"n' .

and (pollute

as.been stopped from stopped Ganga towsrds

W@Ear, is mixed with Canga,

v
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Let the ma

tter appear again
the 2nd February.

as fresh gp day after tomorrow,
20086.
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R That the polluted water which is mixed with Ganga

ig frow Harora Thermal Power, Gajraoula Sudar Mill, Sircha
pistarily, Lhampur Sugar Mill, Dourala Sugar Milla, Rampur
Distaliary, sShiva Papec Milla, Bulandshahr, Black niver of
Kanpur Chomara  Factory, Kanpur, parrukhabad Cloth Factory,
cloth Pactory of gudaun, Unchabhar rhermal Power, Rai Barely,
17 siverliness of plstrict kanpur, 8 Nalas, District Unnao
three sugar Mills of pistrict Patehpur and Seven Seyar =
1ines of pistrict aAllahabad, They all are creating the

pollution in the Water of Gangae

10a rhat now the condition of Ganga is polluted to ths
extend that no=body can take the bath and drink the watar
and every- body is in apprehension of creation of the

disease.

11, phat in this regard, the pecitioner hadl app roachsd
to the Incharge of Magh Mela, Allahabad and wHigher authori-
ties of the Govermment, but no suitable and proper actions
had been taken by them, A Copy of the letter of patitioner
to Respondent No.4 is,anﬁaxai and marked as Annexure O 1

.
e e e et e e

to this Writ petition.

12, That on every years, the religious prRople =nd Sants

£or pollution of water of Ganga, but no

. \,;I | 4 .
 permanent & eps?hava Been taken by the authoricies concarned,
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13. That it is evi@ent by the perusal of the NeWspaper

Ttems Published in esteemed colum of !'Amar yjalat and
pDainik Jagran regarding +he mis-management of the
Administration in Kambh Mela and also regarding the
Pollution- water of Ganga and as well as thz opposition
of the Sants, Political peaders and oth:irs. & photostat
Copies of News Ttems are annaxed herewith and marked as

Annexures No.2, 2A, 2B, 2G, 20, 2B and 2F respectivaly

to this Writ Petition,

14, That it is also evident that ultimately the

collsctor and Commissioner of allahabad gave a gtatement
in the News Paper warned the peod le not to drink water pf °
Ganga, meaning that the aministration also admitted that

the wakter of Ganga is poilutad.

14, That it 1s also evident from the Naws Paper that

the water of Génga bacama redish and the patitioner HAar=-
b oot aild ﬂa;us ;
Chetan Bramhchari and Shankaracharys Basdevanand and,ethass §

s
thte declared to by=-cott to take the bath in Ganga and they
Wwill leave the Ared of Mela.

16 That it is also evident by the News papar that the
religious people have also agitation in minds by polluced

Ganga, only due to-the dministration and the situation
.“.! ’:

is ‘going ﬁn%&ry* acqﬁir_d .

f
-

AT iane”)

=
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17 That dccording to following Section-i7 of the

Water and"Preventioen and Control of Pollution" act 1974 3%

Provided the function of the State Board . =

"L7.Manctionsg of State Bgard:,

(1) Subject to ths Provisions of thig Act, the functions
of a state Boarg 8hall bg --
(a) toplan g comprehsnsive Programma for the prevention,
control or abatament of pollution of streams and wells
in the State ang to secura tha exacution theresof, p
i
(b)Y - Ea advise tha State Government on any matter concerne f

ing the Prevention control or abatsment of water -

Pollution;

(e¢) to collect and disseminate informstien rel tisng to

Water pollution and tha Prevention, contrel or abate-
ment thereof,

i (d) to encourage, conduct and participate i n investiga-

tions and reaearch relating to Problems of water

‘ Pollution and prevention, control or abatement of
Water Pollution;

(&) to collaborate with the Central Beard in organising
the training of persons angaged or to be engnged in
Programmag relating to Prevention, central or abata-
ment of water pollution -nd to orgenise mass aducaticn
Drogrammes relating thereto;

( £y to inépa@t 8BWag® or trada effluents, works =na

ﬁlan & foAﬂ;na tféatmant of SeWage snd tra:de of f luents
/ i . b
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and to review plans, gpecifications or other data
relating to plents set-up for the trestment of water,
works for the purification theraof and the system €or
the Gisposal of sewage or trade efflents or in connecs
tion with the grant of any consent &3 reguired by this
Act;

(g) to lay down, modify or annual effluent stendxrds for

the sewage «nd trade affluents and for tha guality of

receiving waters (not being Wwaterin an inter-State streaim) §
resulting from the discharge of effuents and to classify

waters of the State;

(hy to evolve economical and reliable methods of trestment

of sewage and trade efflents. having regard to the

peculiar conditions of soils, climate and water resources
of different ragilons and more especially the prevalling
flow characteristics of watanr in streams #nd wells which‘:

render it impossible to attain even the minimun degrae

of dilution;

(1) to evolve methos of utilisation of sewage and suitebla
trade effuents in agriculture;

(J) to evolve efficient methods of disposal of sewage and
trade effuents on land, as ars nacaessary on account of
the predpminant conditlons of scant stresm flovws that
do not provide for mwajor part of the ysear the minimem

degree of dilution;
A 1

(K}” to lay do sstandards of treatment of sewage and trade
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ef fluents to be discharged into eny particular

gtream taking into aceount the minimam falr

weather dilution avallable in that streaw =nd the

tolerance limits of pollution prermissible in the

water of the strean, after the digcharge of such

effluents;

to make, very or revoké any order--

for the preventicn, contrel of abatement of discharges

of waste into steams or walls;

reguiring any perscn concerned to construct new
aystems for the disposal of sewage =nd trade sffuents
or to modify, after or extend any such existing syhtém.
or to adopt such remedial measur@s as are necessary
to prevent, control or abate Water polluticn;

to lay down effluent standards to be complied with
by persons while causing discharge of sewsge oOr

sullage or both and to lay aown, modify or ennul-

effluent standards for theé sewage end trade eff luents; |

to advise the State Govarmment with respect to the

location of any industry the carryingon of which is

likely to pollute a stream or well;

to perform such otheér functicns as may ba prescribed

or as may, from time to time, be entrusted to it by

the Central Board or the State Govemment;
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(2) The Bpoard may establish or recognise a laboratory

or laboratories to enable the Board to parform ite

functions under this section efficiently, including
thé analysis of samples of water from any stream or

well or of samples of any sewage or trade effluents;"

18, That in the interest of Public large,

it is very necessary to give the direction by this Hontble

Court to the Regpondents to take the appropriate action to

purified the water of 'Ganga'.

19. That thée Respond ent No.5 has totally failed
to perform his duties provided Under Secticns~ 17, 19, 20,

21, 22, 23, 24, 25, 26 of the Water Preventicn and Control

of Pollution Act, 1974,

20 That by the act of respondents, fundamental

rights provided under the Constitutien of India is azlso

suffered and it is against the spirit of the Constitution.

21. That inspite of the several efforts by

the petiticner and others, the respondents are not inclined
to take any proper and sultable steps For rectification of
polluted water of the 'Genga' and as such the petiticner

haa'nd;ﬁtheznantarnativa, afficaclous and spaedy remedy

k %
L exceg%~tozﬁf:;ah the writ-jurisdiction of this Hon'ble Court,

e

. . JF i )
under A:ﬁ&cla“ﬁis of the Constitution of India.
Pl > i)

l

o R A
¢ /?3
.-"\ \("'_‘_

-
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That river Ganga is not merely a river, but it is a
sacred Tirtha and its water posses all mysterious
powers which are not found in any river of the world
(as Swami Shivanand has written in his Book
"Mother Ganga). The water of river Ganga is unique
in the sense that it originates from the highest
mountain of the earth i.e. Himalaya, which is placed
with floral and faunal diversity and has come down to
the earth from the highest source of world and due
to this its water has got highest potential energy
along with organic ingredients as well as. inorganic
components, derived from sand and rock as well as it
also brings the natural route erudite various
medicinal plants of Himalaya which gives its water a
unique physio . chemical characteristic which is
suitable for proliferati.on of a bacteria needed to
complete the reproduction cycle of bacterio phase
present in the water of Ganga. This bacteria which is
known as bacterio phases is unique in the sense that
it insert its gene in almost all the types of bacteria
and got bring about lyses and completes its
reproductive cycle in that bacterial cell and in this
way no harmful bacteria can multiply or exist in the
water of Ganga. The existence of bacterio phases in

Ganga certifies that Ganga is an ancient river and
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this bacterio phases are in fact an evolved form of
viruses and the viruses are being regarded as an
communicating link between living and non-living
things present on this earth, which means that
Ganga has been site of evolution of living organism,
since time immemorial. In this way using of water of
Ganga as potable water by the human being can cure
several diseases and in fact this is a great heritage
for the entire mankind on this earth and the river
Ganga, that is why, has been regarded in our Purans
as Dev Nadi and Mokshdayni. For kind perusal of
this Hon’b!e Court a true photostat copy of a
literature, with regafd to importance of presence of

bacterio phases, is being fled herewith and marked

as Annexure-1 to this affidavit (Annexure-3 to the

writ petition).

That it is further submitted that the river Ganga has
been regarded as Eternal River and nearly 1/3
population of the country right from Gangotri upto
the Bay of Bengal nearly 30 crores people are
residing .at the bank of river Ganga in various cities
and in most of the villages source of drinking water
is water of river Ganga and due to pollution in river

Ganga, especially from the last 20 years, bad health
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of people are reported and they are suffering from
skin diseases after consumption of the water of river
Ganga. It is also submitted that from the place of its
origin if the water of Ganga is taken and kept for
years together, the condition of the water does not
deteriorate, but even if the water of Ganga is taken
from somewhere else and kept in a container, then
within a month it develops foul smell and quality of
water has been reduced to such an extent, this
happened only because of the fact that river Ganga
at present is loosing its originality and is not pure as

it was.

That the water of Ganga has got a quality and has
power of self purifying due to presence of algal
products in rivér Ganga. The algal product could be
the greatest benefit for making water clean from
inorganic pollutants which get bound in them after
removal of inorganic pollutants elgee could be
conveniently eliminated from the water before it is
supplied for domestic or other use. Algal community
of river Ganga gives a self purifying power to its lotic
water. Biological fabric of the lotic water need not be
imbalanced to the extent so as to impair natural

process of self purification. For kind perusal of this
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.Hon'ble Court a true photostat copy of a literature on
the self purifying power of river Ganga, downloaded
from the internet, is being fled herewith and marked
as Annexure-2 to this affidavit (M to

the writ petition).

That the water of river Ganga in fact due to the
aforesaid qualities, as stated in the preceding
paragréphs, is a Ipurifier of human body and soul and
it is in the interest of public as well as to the whole
humaﬁ kind and it is the duty of all the' citizens of
this country to preserve and keep the water of
Ganga clean and it is also the duty of every State
Goverhments, through which the river Ganga flows,
to maintain flow, quantity and quality of water
because the Ganga water has got highest power of
absorption of oxygen and because the water of
Ganga is a natural national heritage and no citizen of
India or anybody has got any right to pollute the
same. None of the person has got the right to

destroy its originality.

That it is fundamental duties laid down by
Constitution under Part 1V (a) Article 51 (a) (g) "to
protect and improve the natural environment

including forests, lakes, rivers and wild life and to
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have compassion for living creatures”. This means
that now it is fundamental duty of every citizen of

India to protect river Ganga.

That it is also submitted that as per Article 48 (A)
this is one of the directive principles of the State
policy which makes obligation upon the State to
maintain, protect and safeguard the environment

which includes rivers also.

That during Kumbh Mela several crores of people
used to assemble at the river bank of Ganga at
Allahabad where there is a confluence of Ganga,
Yamuna and mythical river Saraswati. This is the
highest congregation knc.:wn to the world. The Magh
Mels is being organised at Allahabad every year and
Ardh Kumbh Mela at 6 years and Mumbh Mela at 12

years.

That since last several years due to construction of
various embankments and diversion of water of river
Ganga during Magh Mela, there is always shortage of
water, which causes great hardship to the pilgrims
assembled at Allahabad, although this Hon'ble Court
has passed several orders since last 2 years just to

facilitate pilgrims for taking holy dip during various
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Snanaparv including Makar Sankranti, Mouni
Amavasya and Basant Panchami. Now the situation
has become very grim when the pollution level in
river Ganga has been increased due to direct
discharge of affluent of domestic sewerage by
various local bodies of the cities situated at the bank
of river Ganga as well as industrial affluent in river

Ganga.

That it is worthwhile to mention here that Hon‘blé
Supreme Court has already taken cognizance of the
matter earlier and passed judgment and order, which
has been reported in ‘1988’ Volume I Supreme Court
Cases 471, M.C.Mehta (II) versus Union of India &
oth'ers, in which Hon'ble Supreme Court has already
directed the Pollution Control Board and the State
Government and have also directed and pointed out
the obligatory duties of various Mahapalikas and
Hon’ble Supreme Court has also pointed out that
under Nagar Mahapalika Adhiniyam what is the
duties of Mukhya Nagar Adhikari of various local
bodies regarding disposal of sewerages and

protection of environment. Hon'ble Supreme Court

has also referred prbvisions of Section 3 & 4 of Water -

Act in which various States Pollution Control Boards
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and Central Pollution Control Board have been
created and their functions. The petitioner most
respectfully submifs that the directions given in the
aforesaid writ petition by the Hon'ble Supreme Court
may be implemented by the State Government in
letter as well as in spirit and if the aforesaid
judgment should have been implemented within
time, the river Ganga should not have been polluted

to this extent.

That the petitioner most respectfully submits that
this Hon'ble Court may also take cognizance of this
matter that in every State a parallel line may be laid
down in .which all the affluent of industries and
sewerages and domestic sewers may be connected
and at one place same may be treated by Primary
Treatment Plant and thereafter this may go to the
Secondary Treatment Plant where the affluent may
be treated and the treated water may be recycled for
industrial as well as irrigation purposes and the same

may not be discharged into river Ganga.

That no direct discharge of any sewer water as well
as industrial affluent should be discharged into river

Ganga.
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That a Ganga Fund may also be created by imposing
Ganga Cess on all industries and local bodies
depending upon quantity of their discharge and that
fund may be used for installation of treatment plants

and construction of barrages etc.

That no diversion of. Ganga water should be
permitted from Uttaranchal upto U.P. from the river
Ganga. The canals may be permitted to lift only the
required quantity of water and not more; which is
already calculated with the Irrigation Department. It
is further submitted that lifting of water should be in
proportion to the availability of water in river Ganga
and the quality, quantity and flow of water of river
Ganga should not be reduced fro its optimum

strength.

That Union of India may be directed to declare the
river Ganga as a Natural National Heritage and for
the protection of this a Ganga Authority may be
created which should be vested with all powers to
maintain quality ar;d quantity of water of river Ganga
and it should have control over river Ganga from
Gangotri to the Bay of Bengal which may be

controlled by an Apex Executive Body which should
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T e
phat the aforesaid writ petition is being praferred

following :=

: GROUNDS :

Because, it is also evident that ultiwately the

Collector and Commissioner of Allahabad gave a
Statement in the News Paper warned the people not ©

drink water of Ganga, meaning that the administration

also admitted that the water of Ganga is polluted,

Because, it is evident from the News paper that the
water of Ganga pecame redish and the petitioner Har-
chétan Bramhchari and Shankaracharya Basdevanand and
others are declared to by-cott to take the bath in

Ganga and they will leave the area of Mela.

Because, it is also evident by the News Paper thet

the religious people have also agitation in minds by
polluted Ganga, only due to the Aminstration and the

situation 1s going to b2 very acqguird,

Because, according to Sectionl? of the Water and
wprevention and Control of Pollution™ Act, 1974

providad the function of the state Board.

Because in the interest of Public large, it ia very

necessary to give the direction by this Hontble Court

L 2

purifded:the water of 'Ganga‘.
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be headed by a retired Hon'ble Justice consisting 7
members i.e. 1 Environmentalist, Advocate General
of U.P., Chief Secretafy of State, 2 lawyers, 1
Academician having knéw'uedge in the field of River
Engineering and 1 citizen, all these persons may be
nominated by the State Government in consultation

with the Chief Justice of this Hon’ble Court.

That the petitioner most respectfully submits that
suggestions in this “respect for the prevention of
pollution of river Ganga have already beeh submitted
which is on record and that may be taken into

consideration.

That the State Government should also be directed
to frame rules regarding Magh Mela and Kumbh Mela
which should be followed every year and that may be
a guiding principle for the State Government and the

authorities.

That the tanneries situated at Kanpur may also be
shifted to some. other place of the State in a phased
manner so that maximum pollution of river Ganga

may be prevented.

¢
|
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and completes jts reproductive Cycle in that bacterial
cell and in thig Way no harmfy bacteria can multiply
Or exist in the water of Ganga. The existence of
bacterio phases in Ganga certifies that Ganga is an
ancient river and this bacterio phases are in fact an
evolved form of viruses and the viruses are being
regarded as an COMmunicating link between living
and non-living things pPresent on thijs earth, which
means that Ganga has been site of evolution of living
organism, since time immemorfaf. In this way using
of water of Ganga as potable water by the human
being can Cure severa| diseases and in fact this js a
great heritage for the entire mankind on this earth

and the river Ganga, that g Why, has been regarded

in our Purans as Dev Nadi and Mokshdayni.

3. ﬁ \Eﬁ.\f@ Because it is fundarhental duties lajd down by

Constitution under Part IV:(a) Article 51 (@) (g) “to
protect and improve the natural environment

fncfudmg forests, lakes, rivers and wild life and to
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have compassion for living creatures”. This means
that now it is fundamental duty of every citizen of

India to protect river Ganga.

sk —“‘GEH:I\@ Because as per Article 48 (A) this is one of the

directive principles of the State policy which makes
obligation upon the State to maintain, protect and

safeguard the environment which includes rivers

also.

Because Hon'ble'Supreme Court has alreédy taken
cognizance of the matter earlier and passed
jud_gment and order, which has been reported in
'1988" Volume 1 Supreme Court Cases 471,
M.C.Mehta (II) versus Union of India & others, in
which Hon’ble Suprem.e Court has already directed
the Pollution Control Board and the State
Government and have also directed and pointed out
the obligatory duties of various Mahapalikas and
Hon’ble Supreme Court has also pointed out that
under Nagar Mahapalika Adhiniyam what is the
duties of Mukhya .Nagar Adhikari ofb various local
bodies regarding disposal of sewerages and
protection of environment. Hon'ble Supreme Court

has also referred provisions of Section 3 & 4 of Water
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Act in which various States Pollution Control Boards
and Central Pollution Control Board have been

created and their functions.

@IY@ Because Union of India may be directed to declare

ﬂ/,/l/

the river Ganga as a Natural National Heritage and
for the protection of this a Ganga Authority may be
created which should be vested with all powers to
maintain quality and quantity of water of river Ganga
and it should have control over river Ganga from
Gangotri to the Bay of Bengal which may be
controlled by an Apex Executive Body which should
be headed by a retired Hon'ble Justice consisting 7
members i.e. 1 Environmenta!ist,' Advocate General

of U.P., Chief Secretary of State, 2 lawyers, 1

Academician having knowledge in the field of River

Engineering and 1 citizen, all these persons may be
nominated by the State Government in consultation

with the Chief Justice of this Hon’ble Court.
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VI. Becduse, the Respondant No,5 has totally failed to
perform his duties provided under Sections 17, 19, 20,

21, 22, 23, 24, 25 and 26 of the Water Prevention and

Control of pPollution Act, 1974,

VII., Because, by the act of respond ents, fundamental
rights provided under the Constitution of India is
also suffered and it 1is against the spirit of the

Congtitution,

VIII. Because, inspite of ths several efforts by the
peiditioner and others, the respondents are not
inclined to take any proper and suitable steps for

rectification of polluted water of the 'Ganga' and

ag such the petitioner has no othsr alternativa,
equgt to file the present writ petition befpre

this Hontble Court,

PRAYER :

It is, therefore, Most Respectfully prayed that

this Hon'ble Court may graciously bep leased to s

[4
({L{i) issue a writ, order or diresction in the naturse

of MANDAMUS directing to the Responden:s to take

immediate steps for rastraining the Pollution of
*-: t (ﬂ...,
uatar 10 gtous *Ganga'.ofnd Ao 2rflone Ao Delease dze

oo o ey Bz hegtlerly . Fotgy i
ﬂ% ‘f“‘? ¢ %;’
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PRAYER

"2.| A issue a writ, order or direction in the nature of
MANDAMUS commanding the respondents to create
a Ganga Authority as contemplated in Paragraph No.
3-N of this affidavit and its Executive Body which

should control the Authority.

'$.B issue a writ, order or direction in the nature of
MANDAMUS commanding the respondents to create

and establish Ganga Fund in the State.

$.¢ issue a writ, order or direction in the nature of
MANDAMUS commanding the State Government to
implement the judgment of Hon’ble Supreme Court,
reported in ‘1988’ Volume 1 Supreme Court Cases

471, M.C.Mehta (II) versus Union of India & others,

!I.’B issue a writ, order or direction in the nature of
MANDAMUS commanding the Union of India to
declare river Ganga as National Natural Heritage and
to take effective steps to preserve ‘its natural

characteristics.

issue a writ, order or direction in the nature of
MANDAMUS commanding the respondents to take
all necessary and effective steps so that river Ganga

- ay not be polluted.
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ii) issua a writ, order or diection in the nature of
MANDAMUS directing to Regpondent No.5 to take the
permanent steps and to perform his function according

to the pProvision, provided in Water: (Prevention and

control of Pollution) Act, 1974 WO\W(J“’\? Y Clemnd;
- Ml f of Qdvey’ G—a-f\;,a

(i44) issue any other writ, order or dipection, which
this Hontble Court may deem £it and proper under

the facts and circuamstances of the case.

(iv) Award the costs of ths Petition in favour of

tha patitioner,

N R

pated; I§ January, 2006. ( V. C. SRIV&STAVA), Advocata,
Counsel for the Petitioner,
gz[ W{_@: g g~

( SUNILA SHARMA ), Advocate,
Counsel for the Patitiener,

R/o- 198, Reniganj, Allahabad,
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Item Nos. 09 to 21 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 515/2023
(IA No 557/2024, IA No 556/2024,
IA No 458/2024, IA No 372/2024)
Ganga Pollution Applicant

Versus

State of UP & Ors. Respondent(s)
WITH

Original Application No. 516/2023

M/s Sundrop Colonigers Pvt. Ltd. Applicant
Versus

State of U.P. & Ors. Respondent(s)
WITH

Original Application No. 517 /2023
Gokul Chandra Sharma &Ors. Applicant(s)
Versus
State of U.P. & Ors. Respondent(s)
WITH

Original Application No. 518 /2023
(I.A. No. 06/2024)

Sri Math (Jagatguru Ramanand
Acharya Peeth) & Anr. Applicant(s)

Versus

State of UP & Anr. Respondent(s)
WITH

Original Application No. 519 /2023
Smt. Meena Mishra Applicant
Versus

State of U.P. Respondent
WITH

Original Application No. 520 /2023
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Smt. Vimla Devi
Versus

State of U.P.
WITH

Original Application No. 521 /2023

Sarvamangla Adhyatma Yog Vidya Peeth
Versus

Union of India & Ors.
WITH

Original Application No. 522 /2023

Shri Shri Guruji Tapasthali
Versus

State of U.P. & Ors.
WITH

Original Application No. 523 /2023

Vinod Kumar Pandey
Versus

State of U.P. & Ors.
WITH

Original Application No. 524 /2023

Ram Rekha Jaiswal

Versus

State of U.P. & Ors.
WITH

Original Application No. 525 /2023

Pt. Ram Chandra Sharma

Versus

State of U.P. &Ors.
WITH

Original Application No. 526 /2023
(IA No. 288/2024)

Ganga Sewa Abhiyan & Ors.

Applicant

Respondent

Applicant

Respondent(s)

Applicant

Respondent(s)

Applicant

Respondent(s)

Applicant

Respondent(s)

Applicant

Respondent(s)

Applicant(s)
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Versus

Union of India & Ors. Respondent(s)
WITH

Original Application No. 527 /2023
(IA No. 296/2024 & IA No. 297/2024)

Kautilya Society & Anr. Applicant(s)

Versus
Union of India & Ors. Respondent(s)

Date of hearing: 12.11.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Amit Upadhyay, Mr. Akash Singh, Mr. Rishikesh Kumar & Mr.
Vaibhav Shukla, Advs. for Applicant in OA 515/2023
Mr. Hari Shankar Jain, Mr. Mani Munjal & Mr. Parth Yadav, Advs. for
Applicant in OA 527/2023 (Through VC)

Respondents: Mr. Arvind Nayar, Senior Advocate (Through VC) with Mr. Sumeer Sodhi,
Mr. Chaitanya Sharma & Mr. Siddharth Joshi, Advs. for R - 26 in OA
515/2023
Mr. Bhanwar Pal Singh Jadon, Adv. for the State of UP
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Vibhav Misha, Adv. for Prayagraj Development Authority (Through
VQC)

Mr. Vikrant Pachnanda, Adv. for MoEF & CC (Through VC)

Mr. Gigi. C. George & Mr. Ishwer Singh, Advs. for NMCG & Harish
Chandra Institute

Mr. Amit Tiwari & Mr. Chetanya Puri, Advs. for Varanasi Development
Authority in OA 527 /2023

Mr. Atif Suhrawardy, Adv. for CPCB in OA 515 & 526/2023 (Through VC)
Mr. Adarsh Kumar Tiwari, Advs. for R - 25 (Through VC)

Mr. Ajay Kumar Singh, Mr. Rohit A. Sthalekar, Mr. Ashish Choudhury &
Mr. Abhishek Arora, Advs. for R - 6 to 8 in OA 527/2023

Mr. Akbar Siddique, Mr. Parv. K. Garg, Mr. Mohd. Osama & Mr.
Mohammad Farman Ashraf, Advs in I.A No. 296-297/2024

ORDER

1. In these petitions, the pivotal issue is about defining the flood plain
zone of River Ganga and its tributaries in the State of UP and the action

taken by the authorities for protecting the flood plain zone.

2. On 11.07.2024, a statement was made on behalf of the State of UP

that a fresh report will be filed indicating the steps taken by the State to

82



5978

demarcate the flood plain of River Ganga in the State of UP following the
River Ganga (Rejuvenation, Protection and Management) Authorities
Order, 2016 as amended by the subsequent Notification dated

10.01.2024.

3. The Principal Secretary, Irrigation Department, State of UP present
on that day had made a submission that the authorities would approach
the Survey of India to obtain the map of the relevant stretch with 1-meter
contour interval and explore the possibility of demarcation of flood plain

on that basis.

4. The progress report dated 09.11.2024 has been filed by the
Principal Secretary, Irrigation Department, State of UP in compliance
with the order dated 19.09.2024. The report discloses that the State had
entered into an agreement with the National Institute of Hydrology (NIH)
and Superintending Engineer, Flood Management Information Centre
System on 22.12.2023 for the demarcation of flood plain zone as per the
2016 Order. In the report, it is further revealed that the NIH had
completed the task and sent the draft of the final report to the concerned
authorities on 16.10.2024 and that in the review meeting, as many as 12
issues, as mentioned in paragraph 7 of the latest report were taken note
of and the 13t issue mentioned therein relates to the outer boundary of
100 years delineation without the embankment, as in the draft report,
the delineation was done with the embankment. In the said background,
the plea taken by the Irrigation Department of State of UP in the present
report is as follows:

&«

XK e Do PP XXX
10. It is submitted that, in response to the above letter, NIH sent
an Email to the Superintending Engineer on 04.11.2024 stating
that NIH has submitted the draft report on 16 October 2024
having delineated flood plain corresponding to 100 year return
period flood based on the Survey of India DEM. Both shape file &
KML files along with coordinates in tabular form (Excel file) are

4
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also submitted for review by the Irrigation Department, UP. In
response (dated 21 October 2024) has provided comments to NIH
on the draft report, During online meetings and telephonic
discussions with the officers of Irrigation Dept, it was requested to
include another scenario of floodplain delineation without
consideration of embankments.

The modelling exercises for this additional scenario is being
carried out. Since this requires necessary modification of SOI DEM
(removal of embankment) and subsequently HEC-RAS simulation
and GIS processing of results, this will take some time. It is
expected that the modified draft report addressing all observations
of the Irrigation Department (dated 21 October 2024) will be
submitted by 29 November 2024, It is also requested to provide the

results (shape files) and report of Phase-I for comparison as
mentioned at observation no7.

True copy of mail dated 04.11.2024 is attached herein as
ANNEXURE R4.”

S. As per the above stand, the modified draft report addressing the
issues found in the review meeting will be submitted by the NIH by

29.11.2024.

6. Learned Counsel for the State of UP has informed that
simultaneously the exercise of ground truthing verification is in progress
and after receipt of the final report, the said exercise will be completed by
15.12.2024. He has submitted that the delineation work of the stretch of
700 km of River Ganga in State of UP in Phase-II will be completed by
31st of December, 2024 and, thereafter, within four weeks the final

notification will be issued.

7. Hence, the State of UP is directed to file further progress report by

way of an affidavit atleast one week before the next date of hearing.

8. IA No. 372/2024 has been filed by Respondent No. 26 seeking a

direction permitting it to continue the construction of the project. The
reply to the said IA has been filed by the CSIR-NEERI, CPCB, the
Prayagraj Development Authority and NMCG. Learned Counsel for the

UPPCB submits that he will file the reply to the IA within two weeks
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positively. It will be open to all other respondents to file reply to the IA
within the same period and the Applicant may file the rejoinder, if

require, within two weeks thereafter.

9. IA No. 556/2024 and IA No. 557/2024 have been filed by Harish-

Chandra Research Institute, the application for impleadment as
respondent and application seeking direction respectively. Issue notice on
the IA. Counsel for the Applicant in the IAs is directed to serve copies of
the IAs to all the concerned respondents, who will have an opportunity to
file the reply to the IAs within four weeks and Rejoinder thereto can be

filed within two weeks thereafter.

10. IA No. 458/2024 has been filed by the original applicant in the OA

to bring on record illegal constructions in the prohibited zone of river
Ganga at Prayagraj. Issue notice on the IA. Counsel for the Applicant in
the IA is directed to serve a copy of the IA to all the concerned
respondents, who will have an opportunity to file response to the IA
within four weeks. Rejoinder, if any, can be filed within two weeks

thereafter.

11. IA No. 296/2024 and IA No. 297/2024 have been filed by certain

applicants seeking impleadment and also seeking modification of the
order dated 27.07.2012. Counsel for the applicant is permitted to
complete the service and file affidavit of service. Respondents are granted
four weeks’ time to file reply to the IAs and rejoinder thereto can be filed

within two weeks.

12. Liston 11.02.2025.

Prakash Shrivastava, CP
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November 12, 2024

Original Application No. 515/2023
(IA No 557/2024, IA No 556/2024,
IA No 458/2024, IA No 372/2024)
and connected matters

dv..

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
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Annexure -1 a

Name & Address of Date of Operational Effluent Treated | Compliance
S:No Unit Sector inspection Iostatus Consent Status Scheme stgtus
Mangalam Milk Non- Non-
India Pvt.Ltd., No Operational, complying
1. Beruaikala, Sugar | 16.04-2024 | Operational Y |informa| Y Physico- since ETP
Phoolpur, tion chemical + non-
Allahabad Biological operational
Non- Non-
Shyam Dairy Food & Not Operational, complying
2. Products, Beverages | 15-04-2024 | Operational Y | provide Y Physico- since ETP
Allahabad. d chemical + non-
Biological operational
Indogulf Fertilzer
Ltd, Jagdishpur Food & Operational,
3. Amethi Beverages | 20-03-2024 | Operational Y Y Y Physico- Complying
(Grasim Industries chemical
Ltd.)
. . No .
Kishan Sahkari Food & Informa Physico-
4 Sugar Mills 00 20-04-2024 Non- v tion v chemical Reinspectio
' Sathiyaon Beverages Operational , +Biological n
provide )
Azamgarh q +Tertiary
Kishan Sahkari No
Sugar Mills .
Sathiyaon ' Non- Inform Evaporation Reinspectio
5, thty Textile | 30.04-2024 . Y Y ation | followed by P
(Distillery) Operational . . ; n
Sathiyaon provide | Biocomposting
d
Azamgarh
6 The Kisan Sahkari | F00d & 10-04-2024 Non- v v Applie Ogiratil((:)gf:ll, Non-
' Chini Mills, Vill. | Beverages operational d cher)llwsical , | complying
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Shekhupur, Distt. Biological + w.rtTSS &
Badaun. Tertiary BOD
Yadu Sugar Mills Op(;rat_lonal,
Ltd. Vill. vill. | Slaughter Non- Physico- .
7. - s House 08-04-2024 : Y Y Y Y chemical + Complying
Sujanpur, Bisouli, Operational Biological +
Distt. Badaun Ter?iary
Parle Biscuits Pvt Operational ,
Ltd, (Sugar Div) Physico-
8. Village & Post Tannery | 14.02-2024 | Operational | Y Y Y Y chemical+ Complying
Parsendi Distt. Biological +
Bahraich tertiary
Shravasti Kisan Not Ogira:;gg?l’ Non-
Sahkari Chini Mill | Tannery Non- : y3 complying
9. 24-04-2024 . N N | provide Y chemical +
Ltd Nanpara, Operational q Biological + w.rt0& G
Bahraich Ter?iary and BOD
Non-
Shravasti Kisan %F;]ir:tzlggil
Sahakari Chini Mill | Tannery Non-
10. . 24-04-2024 | dueto U.P NA | NA NA NA NA .
Ltd,Nanpara,Baraic Excise Operational
h department
order
. . Operational, Non-
Chlll\\//lvi?lrslaljctjjgar Physico- complying
11. Chilwaria Tannery | 21.02-2024 | Operational | Y Y | Applied | Y chemical + since unit
Bahraich’ Biological + discharging
Tertiary untreated
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
effluent into
drain
Chilwariya Sugar
(Disdiv) Non-
Chilwariya, Operational, .
Baharaich(Formerl MEE followed complying
12. \ || Tannery | 14.02.2024 | Operational Y N Y since unit
y Name Simbhaoli by bVDasSin
Sugars Ltd Biocomposting yp g
- . ZLD system
Distillery Division
Unit)
Indian Potas Ltd Operational ,
(U.P. State Sugar Physico-
13. | Corporation Ltd.), | T@mMery | 22.02.2024 | Operational Y Y Y chemical+ Complying
Jarval Road Biological +
Bahraich tertiary
Parle Biscuits Pvt Evaporation
Ltd (Dlstlllery Tanner . .
14. . Y | 29-05-2024 | Operational Y Y Y followed b Complyin
Unit), Kathwal P Incineratio?\/ P
Kala, Bahraich
Balrampur Chini Evaporation
Mills Ltd Tannery 19 . Applle .
15. (Chemical Divison) 30-12-2023 | Operational Y Y q Tﬁ(l:li%veyrea(:igz Complying
Balrampur
Operational ,
Tulsipur Sugar Co. | T Physico-
16. ' annery | 21-02-2024 | Operational Y Y Y chemical+ Complying
Ltd Balrampur Biological +
tertiary

89



5985

Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Operational ,
Balrampur Chini Physico-
17. Mills Ltd., Sugar 30.12.2023 | Operational Y Y chemical+ Complying
Balrampur Biological +
tertiary
Haidergarh Chini o é\lrgtri]c-)nal Physico-
Mill Ltd Vill- Tannery P chemical .
18. . 24-04-2024 | (Process) Y Y . . Complying
Pokhra, Haidergarh Overational +Biological
Barabanki p(ETP) +Tertiary
Non-
Nagar Nigam Operational Physico-
Slaughter Houe (Process chemical
19, g US| Tannery | 19.04-2024 | dueto Y Y 1emic Complying
Mohanpur Thiriya, weekly off) +Biological
Bareilly y +Tertiary
Operational
(ETP)
Non-
Non- Operational
Kesar Enterprises Operational gh Sico- ’ Reinspectio
20. Suagr Division Tannery | 30.04-2024 | due to end Y Y Che%ical N rf’
Baheri, Bareilly of crushing Biological +
season 9
Tertiary
Non-
. complying
21. Iffco Ltd., Aonla | Tannery | 18.04.2024 Operational Y Y Operational, | " pH &
Bareilly Chemical Nitrate
(H.M.
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
results
awaited)
Kisan Sehkari Non- Operational, corlr\:oln_in
Chini Mills, Operational Applie Physico- dupe)t/o g
22. Semikhera Tannery | 01.05-2024 | due to end Y Y Y PP chemical +
. . d . . bypass of
Bareillyltd. of crushing Biological +
Faridpur,Bareilly season Tertiary spray pond
' effluent
Oswal Overseas Non-
23 Ltd.Suagr I_:)|V|S|(_)n Tannery | 51.05.2024 Operational Y Yy N Y Non-operational Reinspectio
Nawabganj,Bareill due to off n
y season
Bajaj Hindustan .
Ltd. (Distillery | Tannery . Evaporation .
24, Div.) Athadama 18-04-2024 | Operational Y Y Y Y Tglclicr)]\‘/avrgac:ig?]/ Complying
Rudhauli Basti
Up State Sugar Non- Non-
25. Corpn Ltd Tannery | 18.04-2024 | operational | NA | NA | NA NA NA operational
Munderwa, Basti since 1998 P
|.S. Dyeing Applie Physico- Relznssi?liztlo
26. | Division (Is), Ram | Tannery | 0309.2024 | Operational | Y Y Y PP yst .
. d chemical compliance
Raypur, Bhadohi e
not verified
. : Non-
g7 | PeeSons, Mariyad | Tannery | 02092024 | Operational | Y | Y | v Y Physico- complying
Patti, Bhadohi chemical WrtO&G




5987

Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Indla_m Po_ta_sh_ Ltd, Operational, Non-
(Dairy Division), Physico- complyin
28. Ind. Area, Tannery | 06-03-2024 | Operational Y Y ys PIyIng
. . chemical + w.r.t BOD
Sikandrabad, Distt. Biological (141)
Bulandshahr g
Maha Laxmi Yarn Physico-
Pvt. Ltd., B- Tannery AL . chemical .
29. 412,1/A, Ramnagar 25-04-2024 | Operational Y Y +Biological Complying
Chandauli +Tertiary
Ganga Pulp & Non- Operational,
Paper (P)Ltd,A-6, Operational Physico- Reinspectio
30. Industrial Area, Tannery | 24.04-2024 | due to low Y Y chemical r?
Ramnagar, demand of +Biological +
Chandauli product Tertiary
Newel Operational
Calcutta(P)Ltd,D- %h sico- ’
31. | 16, Industrial Area, | T8MNe€ry | 01.03-2024 | Operational Y Y y3! Complying
chemical+
Ramnagar,Chandau Bi !
I iological
Non-
complying
Dugdh Utpadak W.r.t
gdh Jtp Operational , BOD(472),
Sahkari Sangh Physico- | COD (804)
32. | Limited, Industrial | T@WMery | 29.02-2024 | Operational Y No y3! ’
chemical+ TSS (230)
Area, Ramnagar, iological & O&G
Chandauli Biologica
' (22.5) and
non-
availability
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
of HW
consent.
Anik Industries
. . Non-
Ltd. (Nutricia India operational Non-
33. | Pvt Ltd), Dairy | Tamery | 31.07.2024 | 2P NA | NA | NA NA NA .
. (Dismantled operational
Complex, Kasganj )
Road, Etah.
Mother Dairy Fruit Operational,
& Vegetable Pvt. Physico-
34. | Ltd. Unit-Etawah, | Tannery | 15.04-2024 | Operational | Y Y Y Y chemical + Complying
9 Km, Road, Biological +
Etawah Tertiary
Operational,
Km Sugar Mills, Non- Physico-
35. Motinagar, Tannery | 01.05-2024 . Y Y Y Y chemical + Complying
. Operational . )
Faizabad Biological +
Tertiary
Balrampur Chini Non- Operational,
Mills Ltd, Unit- Operational Physico-
36. Rozagaon Sugar | T1aNNery | 30.04-2024 | due to end Y Y Y Y chemical Complying
Mill, Rozagaon, of crushing +Biological +
Faizabad season Tertiary
Kisan Sahkari Phvsico-
Chinni Mills Ltd. aoolie | chamicals
37. (Sugar Unit), Tannery | 29.02.2024 | Operational | Y Y | Applied | PP T Complying
: d Biological +
Kayamgany], ?
tertiary

Farrukhabad, U.P.

93



5989

Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Non-
Raj Rajeshwari Physico- com_plylng
Techno Fab Tanner . Applie chemical+ SInce
38. ey annery | 31-07-2024 | Operational Y Y T production
Gudhrauli, Aung, d Biological +
2 more than
Fatehpur tertiary .
production
capacity
Mother Dairy Fruit
& Vegetable PVT. .
39. | Stone, Pilkhua, | T2@MerY | 29.02.2024 | Operational Y Y Y f y3! | Plying
Ghaziabad plemicen w.rt
Named As Biologica BOD(44)
Pilkhuwa Dairy
Al Naseer Export Operatl_onal ’
Pvt.Ltd., 2761 Textil . Physico- .
40. Bhoot Gari. EXUIE | 26-07-2023 | Operational Y Y Y chemical+ Complying
. Biological +
Dasna, Ghaziabad. .
Tertiary
Magnum Ventures . O[:F))ehr a;'izg?l ’
41. | Ltd, 18/41,Site-4 | Textile | 58.06-2023 | Operational Y Y Y ys Complying
i chemical+
Sahibabad . !
Biological
Operational,
- Physico-
42. Mankapur Chini | Tannery | 05.03.2024 Operational Y Y Y chemical + Complying
Mills Ltd, , Gonda X )
Biological +
Tertiary
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Operational,
Balrampur Chini Physico-
43. Mills, Babhnan, Tannery | 1504.2024 | Operational | Y Y Y Y chemical + Complying
Gonda Biological +
Tertiary
Non-
. complying
DCM Shri Ram ngr;[;gg?l’ since STP
44, Ltd.(D.S.C.L) Textile | 29.02-2024 | Operational | Y Y Y Y chemical + non-
Sugar, Roopapur, . ) complying
; Biological +
Hardoi Tertiar w.r.t BOD,
y CoD, TSS
& FC.
V.R.S. Foods Ltd, O%erfsz'icc’g‘f" ’
g5, | PIOtNO.-C-5& C- | Tannery | (1_03.9024 Operational | Y Y Y Y chemical+ Complying
6, Industrial Area, . .
. . Biological +
Sandila, Hardoi .
Tertiary
Alfa Milk Food Ope(rr?gf”a' o
PVt Ltd. A-1To 7 allowed complyin
46. | UPSIDC Industrial | Tannery | 02.09-2024 NA | NA | NA NA NA Pying
CPCB team due to non-
Area, Salempur- ;
for cooperation
Hathras . :
inspection)
S.N. Milk Products Ogirastil((:)g?l,
47. Pvt. Ltd. Sasni, Tannery | 56042024 | Operational | Y Y Y Y ys Complying
chemical +
Hathras . .
Biological
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Non
Taxfab Industries, Operational, complying
A-16, Industrial Tannery . Applie Physico- w.r.t
48. Estate, District- 25.04.2024 | Operational Y Y d chemical + Cpolour,
Hathras. Tertiary BOD, COD
& TDS
Non- Non-
e O e
49, (P) Ltd) Si da? Tannery | 99.04-2024 2003 due%o Y | Provide | Provide Physico- operational
L ’ d d chemical+ P
Satahariya, Jaunpur low market Biological
demand iologica
Physico-
Al Marzia Agro Non- chemical+
Food ) Operational Biological+ Reinspectio
50. ! Tannery | 10.04.2024 | P Y | NA Y Tertiary P
Bhagwant_pura, dug to n
Jhansi festival and Ulira
filtration
Non-
Baba Hide (Zoeb Operational Com_p'y'(‘g
Leather Finisers) Tannery against PETP followed for violation
51. 87/1,, Wajidpur . 27.05.2024 UPPCB Y Y Y by CETP of UPPCB
i order and
Jajmau roaster .
discharge
standards
. . Operational Non
Finished Leather Textile . Applie . ; .
52. Job Work, 433/398, 03.04.2024 | Operational Y Y q Phy5|_co- complying
chemical w.r.t pH
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Makku Shaheed Ka (10.8) &
Bhatta , Jajmau TSS
(1170).T. Cr
results
awaited
Operational
Glob_e Ind. . (Gate not Non-
Corporation (Unit- opened b complvin
53. | 2)Sanjay Nagar, | Tannery | 24042024 | OPEN€ODY 1 nA | NA | NA NA NA PyIng
; unit due to non-
Jajmau (New representati cooperation
Globe Exim) P P
Ves)
Firoj Tanners(l) , Non-
54. | 379/1-D, Igbal | T@Mery | 31072024 | Operational | Y | Y Y y | PETPfollowed | . hlving
. by CETP
Street , Jajmau w.r.t. FDS
Himalya Tanners , . Non-
55. 150 Ft. Road Tannery | 09042024 | Operational | Y Y Y Applie | PETP followed complying
. d by CETP
Jajmau w.r.t. TSS
Non-
Imperial Leather Operational
Finisers Pvt.Ltd. , Textile due to . Information not Non-
56. Chabilepurwa , 31.07.2024 UPPCB Y Y | Expired NA provided Operational
Jajmau closure
directions
International
Tanning Industries, Closed from Reinspectio
57. Shitala Bazar, Tannery | 15.02-2024 last 05 NA | NA | NA NA NA rﬁ’
Jajmau, Kanpur, Years

Up
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S-No Unit inspection status Consent Status Scheme status
No No
Jajmau Leathers infor | infor ian:era infl(\)lfma
Fifnishers (Bihari Tannery Non- matio | mati ) . No information | Reinspectio
58. 03-04-2024 . tion tion .
Tennery) 16 B-1, operational n on : : provided n
" . provide | provide
Jajmau provid | prov q q
ed ided
Merit Leather Non-
59, | Finisers,4ld, | Tannery | 51030024 | Operational | Y | vy | vy | APplie | Physico- complying
Sanjay Nagar , d chemical due to non-
Jajmau cooperation
New Victoria Mill Textil Permanentl To be
60. ! extile | 21-03-2024 NA | NA | NA NA NA deleted
Kanpur y Closed
from GPI
. . Non- .
Nagauri Tanning . operational Applie Non-operational Reinspectio
61. | Ind. Wajidpur, | Chemical | 18 042024 | ©P e to Y | Y Y pg , Physico- r'?
Jajmau chemical
roaster
Non-
Leberty Tanners, opgllrjaetlt%nal Aooli | Apol Not Operational , Non-
62. | 173/157 Burhiaghat | T8"Nery | 03.04-2024 PRI APPTH Applied | obtaine Physico- .
- UPPCB ed ied . operational
, Jajmau d chemical
closure
directions
New Modern India Non-
Tannery, 395 /366 T operational PETP followed | Reinspectio
63. ’ ' | lannery | 15.02-2024 | dueto Y | NA Y NA
Sheetla Bazar, by CETP n
. UPPCB
Jajmau
roaster
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Globe Industry Non-
(Mustag Ahmad Ki . Non-
Tanner i operational Applie Operational Reinspectio
64. Y, Textile | 93042024 | dueto Y | Y |Expired | "PP perationat , P
Makku Saeed Ka UPPCB d Physico- n
Bhatta), 88 B chemical
- . roaster
Wajidpur, , Jajmau
Nisar Sons(Lari Non-
Tannery) , 166 T Not Physico- complying
65. 1Y) 1 =P8 annery | 21.05.2024 | Operational | Y Y Y obtaine \ W.r.t pH,
Gajjupurwa , chemical
. d FDS & T.
Jajmau
Cr
Pacific Leather Non-
Finisers, 197/189 , Textile Ao operational PETP followed | Reinspectio
66. Ramrai Sarai , 26-02-2024 due to Y Y Y Y by CETP n
Jajmau festival
Prince Leather, .
67. | 331/306 A, Bhalla | T@MeY | 25042024 | Operational | Y | Y y | Applie | PETPfollowed | o\ 0
: d by CETP
Estate Jajmau
Sara International .
(Rahim Tanners) Textil , Applie Operational , Non-
68. EXUle | 30.04.2024 | Operational | Y Y Y PETP followed | complying
12 B 02a, 150 Ft d
. by CETP w.r.t. pH
Road , Jajmau
Non-
Nusrat Tannery s?ﬁgtreagl?)zz:j Non-
69. | Pvtltd.,22/19, | Tannery | 15.02-2024 by NGT NA | NA | NA NA NA i onal
Gajjpurwa , Jajmau y operationa
' order dated
11.09.2018

99



5995

Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Raja Tannery , 81 Non- Non-operational
70. C,Wajidpur, | Tannery | 30042024 Opglrjae“t‘(’)”a' Y | v Apg"e  Physico- Re'”srf’ec“o
Jajmau chemical
roaster
Paradise Leather OpeNr;)trignal
Finfishers , 16 . . . .
71 B(2), Tannery | o5 97 2024 in vy vy Applie | PETP followed | Reinspectio
Chabeelepurwa compliance d by CETP n
) of UPPCB
Jajmau roaster
R.A.Trade & Ind. , Pulp &
187/180 A, Mo Non- Applie | PETP followed Non-
2. Laltupurwa , Paper 28-02-2024 Operational Y Y d by CETP operational
Jajmau
Non-
Nisha Enterprieses Operational Not
(Saud Tanners) Textile e in . PETP followed | Reinspectio
3. 12/9 Gajju Purwa 08-07-2024 compliance Y Y obt(a;lne by CETP n
Jajmau of UPPCB
roaster
Soaib Leather, PETP followed Non-
74. | 332/308 A, Bhalla | Tannery | 25.07.2024 | Operational Y Y No by CETP complying
Estate Jajmau y w.r.t FDS
. Non-
Suleman Tanning Food & complying
75. In?d’ 9r? /;6 IZ’(K) Beverages | 01-02-2024 | Operational Y Y Apglle PEEP éOE”_I(_);V ed wr.t. pH
gJaa.m;’j ' y (9.44), TSS
) (1927) &
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
FDS
(18695)
. Non-
Khalid Tanners operational Non-
76. (Sajid Tanners ) 86 Sugar 91-03-2024 due to vy vy v Operatl_onal : Reinspectio
A, Physico- n
. : UPPCB .
Wajidpur , Jajmau chemical
roaster
Non-
Triveni Tanners , Operational Anplie Phvsico- Reinspectio
77. | 325/302,Jajmau | SU9Ar | 25.07-2024 |  since Y Y PP ysl! P
. d chemical n
Road , Jajmau borewell
not working
Non-
SOFIA Opglrjae“tg”a' No
INTERNATIONA informa . :
78. L,87A Sugar | 18.07-2024 LCJIF(;E&S Y |Expired | tion | N° '?g‘\’/:g“ea(}'on e
WAJIDPUR diroos provide | P P
Jajmau irection d
dated
18.03.2021
No
Sunshine Tanning informa Operational,
79. Ind. , 482-83 , Sugar 03.04.2024 | Operational Y Y tion Physico- Complying
Wajidpur , Jajmau provide chemical
d
YUSUF Non-
ENTERPRISES, Sugar Non- . Applie | PETP followed | complying
80. 1 174, WAJIDPUR, 25.04.2024 1 5 0rational Y | Expired | 7y by CETP since unit
Jajmau KANPUR suspected

101



5997

Name & Address of Date of Operational Effluent Treated | Compliance
S:No Unit Sector inspection Iostatus Consent Status Scheme stgtus
operational
against
UPPCB
directions
Non-
Z.A. Leather, Applie Phvsico- complying
81. | 42/41, Gajjupurwa | SU9ar | 31.07-2024 | Operational Y | Applied pg ysl w.r.t pH,
i chemical
, Jajmau FDS & T.
Cr.
Prakash Textile, Pr?ys[c O-I Noln-.
82. Panki Site-2, Others | 10.04-2024 | Operational Y Y Exempt cnemica comprying
Kanpur ed foIIovv_ed by w.r.t. BOD
Tertiary & TDS
Amber Textiles, D Food & Applie Operational ,
83. 16, Site 2, Panki, | Beverages | 31-01-2024 | Operational Y | Applied pg Physico- Complying
Kanpur chemical
Non-
Rana Tannery , 102 Others operational Applie | PETP followed | Reinspectio
84. Wajidpur , Jajmau 28-02-2024 due to Y Y q by CETP n
’ : UPPCB
roaster
Raza Leather
85. F'gif;?éils‘c’:rg?“ | Textile | 16.05.2024 | Operational Y Y Apg"e PEES éOE"TO;’,"ed Complying
Jajmau
Jet Knitwears No Ogirastilgg?l, Non-
86. | PvtLtd., 57a Dada | Y98 | 21.03-2024 | Operational Y Y informa ys complying
. chemical +
Nagar, Kanpur tion Eiltration w.r.t BOD
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
provide
d
Supreme Tanning corlr:lglr;/-ing
Ind., 104/90 ,A-7, | Distillery I’ . Applie | PETP followed
87. 150 Ft. Road . 01-02-2024 | Operational Y Y Y q by CETP due to
Jajmau su_spepted
dilution
Non-
Wasif Tannery , operziialonal Applie Physico- Reinspectio
88. 150 Ft. Road , Sugar | 10-09-2024 ! Y | v Y PP yst P
. compliance d chemical n
Jajmau of UPPCB
roaster
Non- No No
Zaz Tannery , 150 isti Operational informa | informa Physico- Reinspectio
89. | Ft Road,Jajmau, | Distillery | o5.07.0024 | P Y | Y | tion tion yst P
due to no : . chemical n
Kanpur work order provide | provide
d d
Sarfraj Tanners, Not Physico- corlr\:oln-in
90. 382 /353, Sugar | 21.05-2024 | Operational | Y | Y Y | obtaine hy o P VH 891
Bagalighat, Jajmau d chemica w.rtp
, FDS.
Navratan Tannery , - Applie Phvsico-
o1. | 532,33,150Ft | Distillery | 31.07.2024 | Operational | Y | Y Y PP ysl! Complying
. d chemical
Road , Jajmau
S.R.Tannery ,129 Non- To be
A, Block C, S operational
92 a ugar 18.07.2024 . NA | NA | NA NA NA deleted
' Gajjupurwa, , o (Dismantled f
Jajmau ) rom GPI
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Non-
Igbal Tanners , 16- _ Operational . i .
93. C-1-A, 150 Ft, | Distillery | 55042024 | duetonon- | Y | Y y | Applie | PETP followed | Reinspectio
: s d by CETP n
Road , Jajmau availability
of job work
Non-
operational Non-
Avon Dyeing, 41- due to Operational ,
94, A, Industrial Area, Others 04-04-2024 f|_n_aC|Ia vy vy vy Applie Phy3|_co- Reinspectio
Dada Nagar, crisis and d chemical n
Kanpur, U.P non- followed by
availability tertiary
of job work
Non-
Chaudhari Leather operzii;tllonal Non-
95. Finisers , Opp. Others | 03-04-2024 i NA | NA | NA NA Defunct ool
Sultan compliance operationa
of NGT
order
Sanni Leather, 330 o (L\Ir;tri](-)nal Non-
96. | /306, BhallaEstate | SU9ar | 24-04-2024 | P NA | NA | NA NA NA .
Jai as per NGT Operational
ajmau
order
.NO .NO No No
. Non- infor | infor | . .
Moin Tanners, operational | matio | mati informa | informa No information Non-
97. | 382/353, Bangali | T@nnery | 3.04-2024 | %P tion | tion . .
) since long n on . . provided operational
Ghat Jajmau . . provide | provide
time provid | prov
) d d
ed ided
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
. : Physico- Non-
Devine Synthetic, Not chemical complying
98. | B-9, 10, Panki Site- | T8MN€ry | 18.04-2024 | Operational | Y Y Y |availabl w.r.t colour
followed by
4, Kanpur e Terti & suspected
ertiary o
dilution
Standard 0 eTaqt?(;nal
Tannery(Khalwa psince 5 Non-
99. | Tannery)190/173, | Tannery | 16.05-2024 NA | NA | NA NA NA .
. years Operational
Dargh Sarif Road , .
Jaimau (Machinery
! damaged)
Non-
complying
. . . due to
Zinat Tanners , 183 Not Not Applie Operational, dilution &
100. | A, RamraiSarai, | T1aNMery | 21.03-2024 | Operational | Y | Prov | Provide | din Physico- ;
. i . no valid
Jajmau ided d 2017 chemical
HW
authorizatio
n
Non-
Operational
Commercial due to Non-
Tanners, 94/80 , Tannery ey CPCB Appli Applie Operational , Non-
101. Dargh Sarif Road , 26-02-2024 closure ed No No d PETP followed | operational
Jajmau directions by CETP
dated
20.06.2017
V.N.Sons(AVR tannery ey Operational No No Non- Reinspectio
102. Enterprises)23/24 26-02-2024 (Dry) Y Y informa | informa | Operational , n
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Name & Address of Date of Operational Effluent Treated | Compliance
S:No Unit Sector inspection Iostatus Consent Status Scheme stgtus
D Panki Site 1 tion tion Physico-
Kanpur provide | provide chemical
d d followed by
tertiary
Mla Industries
(Fg rmtgr gl_:i\_me i Operational N
yntic Silica Food & : . : : on-
103. | Prod.), D-7 B, D-8, | Beverages | 19-02-2024 | Operational Ag)gll Ai\g)gl re(':uoi:e q Apé)lle CEQ%SELZC;' + complying
& D-16, Site-1, Biologoical w.rt TDS
Panki Industrial
Area, Kanpur
Guljar Oversease , Non- Non-operational
104, Hindustan Tannery | 51.03-2024 Operational vy Y | Expired Applie  Physico- Reinspectio
Compoung , due to no d chemical n
Jajmau job work
Techno Hides Non- .
105 (Formerly- Tannery | 57.05-2024 operational vy vy Yy Applie Non-F?hper_anonal Reinspectio
© | K.C.Tain), 101/87, e due to d ’Cheﬁi'ggl' n
Vajidpur Jajmau roaster
Anoo Shukla Ka Non-
Dyeing Plant,(Rita . Overational Anplie Non-operational Reinspectio
106. | Knittwear) F-8, | 1extile | 55042024 dp , Y | Y Y pg , Physico- P
Upsidc, Rooma, .US 0 ?E chemical n
Kanpur 10D WO
Non-
. operational . Non- : .
107, Dlar_r)ond Tanners, | Tannery 93-04-2024 due to vy vy vy Applie Operational , Reinspectio
Wajidpur , Jajmau UPPCB d PETP followed n
by CETP
roaster
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Mahalaxmi Textile . Industy not To be
108. | Ind., 155B Dada | T€Xtle | 25.07.2024 | existon NA | NA | NA NA NA deleted
Nagar, Kanpur address from GPI
Ordnance : Non-operational
Equipment Factor Operational Not due to no
109, | ~qUIP ory. | Tannery | 0g.07-2024 | (Dry)since | Y Y Y Provide Complying
Phool Bagh, Civil 2018 q effluent
Line, Kanpur generation
Agmotex Fabrics Non-
Ltd. Plot No-2297 . Non- Not | Not Not Not complying
110. _~ L) Textile | 16.07-2024 . Provi | Prov | Provide | Provide | Not Provided since no
Visayakpur, Rania, Operational .
ded | ided d d CTOs
Kanpur Dehat orovided
Hides International
Ltd. (Old Name-
K.C.K. Exports Does not To be
111. Ltd.), 461, Tannery | 0g8.07-2024 exist NA | NA | NA NA NA deleted
Fatehpur Roshnai, from GPI
Rania, Kanpur
Dehat
Jama Corporation Opegfi%nal
112, | P, Unit2 | Tannery | 39019094 | Operational | Y | Y | Y Y Physico- | Complying
Jainpur, Kanpur chemical +
Dehat Biological
Prachi Leathers P, Operational, Non-
Ltd., 202, Physico- comolvin
113. Swarooppur, Tannery | 15.04-2024 | Operational | Y Y Y Y chemical + wr tFI)BB(/)Dg
Akbarpur, Kanpur Biological + CdD TSS’
Dehat Tertiary ’ ’




6003

Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
TDS &
Sulphide
R.D.Papers Ltd., PUlp &
114, 52_37, Khalilpur, Paper 15-04-2024 Permanentl NA NA NA NA NA Permanently
Jainpur, Kanpur P y closed closed
Dehat
Shri Nathji Textile Non- Reinspectio
115. Textiles, Rania, 08-07-2024 operational NA NA NA NA NA n
Kanpur Dehat P
Tirubala Exports Yes
(Leather Division), Operatio,nal
116, | A3 Upside | Tannery | 39012024 | Operational | Y | Y Y Y Physico- Complying
Industrial Area, chemical +
Jainpur, Kanpur Biological
Dehat
Sterling Agro Food & Applie Physico-
117. Industries Ltd. Beverages | 18-07-2024 | Operational Y Y Y q chemical Complying
Kasgani. +Biological
Triveni Operational, Corwoln-in
Engineering & : Physico- Pl
_ S . Appli | Appl : : w.rt
118. | Industries Ltd., UOAr | 24-01-2024 | Operational | “2i™ | 20 | Applied | Y chemical + consent
Unit-Ramkola, Biological + conditions
District-Kushinagar Tertiary & dilution
Bajaj Hindustan Non- Physico- corl:glr;/-inh
119. Ltd, (Sugar) Sugar | g1.05-2024 | OPTational |y 1y Y chemical | & e BOD-
Khambharkhera, due to off *Biological + | ) ee" 1 in
Kheri season Tertiary I g
agoon
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Bajaj Hindustan @) é\rlgtri](;nal El:]grilicc(;-l Reinspectio
120. | Ltd, (Sugar) Gola, Sugar | 30.04-2024 | P Y Y Y S P
: due to off +Biological + n
Kheri >
season Tertiary
Operational,
Bajaj Hindustan Physico-
121. | Ltd, (Sugar) Palia, Sugar | 04.03-2024 | Operational Y Y Y chemical + Complying
Kheri Biological +
Tertiary
Non- Physico-
Govind Sugar Mill Operational cheymical
122. | (Unit Sugar), Aira, | Y98’ | 16-05-2024 | (Process) Y Y Y hemi Complying
/ : +Biological +
Kheri Operational Tertiar
(ETP) y
Balrampur Chini Non- Ogirﬁ;gg?l’
123, Mill, (Unlj[ Sugar) Sugar 03-03-2024 Operational vy vy vy chemical + Reinspectio
Gulariya, due to no . . n
Lakhimpur Kheri cane supply B'OIOQ.'CaI *
Tertiary
Non-
. Not . . complying
124, | HAL Ltd, Faizabad | Others | 55_04.9024 Operational Y | provide Applie Physico- w.r.t
Road, Lucknow d chemical
d CGWA
NOC
Lucknow Producer Food & Informa Ogﬂ;‘;;gg?l’
Co-Oprative Milk . tion not . .
125. Union Ltd., Japling Beverages | 09.04.2024 | Operational Y orovide Y c_hem|pal + Complying
Biological +
Road, Lucknow d .
Tertiary
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Name & Address of Date of Operational Effluent Treated | Compliance
S:No Unit Sector inspection Iostatus Consent Status Scheme stgtus
Operational,
Tata Motors Ltd., Aopli Physico-
126. | Ind Area Chinhat, Others | 18.04.2024 | Operational Y Y pg) 1€ chemical Complying
Lucknow +Biological +
Tertiary
Non-
complying
Non- w.r.t BOD
Surekha Prints , . Not Applie Overational (388),
127. Vill. Devi Pura, Textile | 55.02-2024 | Operational N | Provide p([j) F;’h S CcoD(
Mir d Chg’;'iff;'l 1028), TDA
(3460) &
Sulphide
(2.4)
Kisan Sahkari Non- O[;)ehrazlicéngl ’
128 Chini _Mi_lls _ Sugar 10.04.2024 Operational vy N vy che%ical+ Reinspectio
Ltd.,Ghosi,District- since Biological + n
Mau(U.P) 21.02.2024 2
tertiary
Kisan Sahkari Non-operational Non-
Chini Mills . Appli , MEE non- complying
129. Ltd.,(Distillery Distillery | 09.04.2024 | Operational Y N pg ¢ operational due
Unit),Ghosi,Distric followed by violation of
t-Mau(U.P) biocomposting | ZLD norms
Operational ,
Dalmia Chini Mills Physico-
130. Unit, Negohi, Sugar 03.04.2024 | Operational Y Y Y chemical+ Complying
Shajhanpur Biological +
tertiary
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Non- Y ((:0r
United Spirits Ltd. . operational | (For bottl Non-
131. Unit, Roja Distillery | 04-04-2024 |  since | bottlin - NA NA NA operational
Shajhanpur November, g onlg P
2022 only) | ° y
Operational,
Dalmia Chini Physico-
132. Mill(Sugar), Sugar 10.04.2024 | Operational | Y Y Y Y chemical + Complying
Ramgarh, Sitapur Biological +
Tertiary
Non-
Avadh Sugar Mill, . Operational Evaporation Reinspectio
133. | (Distillery Unit) | Distillery | 59.04.2024 | duetoshut | Y | Y Y Y followed by rf’
Hargaon, Sitapur down since Incineration
12.04.2024
Non- Operational
The Kisan Sahkari Operational ghysico- ’ Non-
Chini Mills Sugar due to non- Applie . complying
1341 Ltd. Mahmudabad,S 30042024 1 itanility | Y | Y | Y d chemical |\ Bop
. +Biological + .
itapur of raw - in lagoon
material Tertiary
Dalmia Chini Overational
Mills, (Distt) Distillery - b ’ -
135. Jawaharpur 15.04.2024 | Operational Y Y Y Y MEE followed | Complying
Ramkoat Sita'pur by Incineration
Hindalo Industries Phvsico-
136. Ltd.,Renukoot, Others | 23072024 | Operational | Y Y Y NA cheymical Complying
Sonbhadra
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Name & Address of Sector Date of Operational Effluent Treated | Compliance
S:No Unit inspection status Consent Status Scheme status
Non-
Orient Micro Not Not No ETP since | Complying
137. Abrasive Ltd., Others | 93.07-2024 | Operational Y | obtaine | avaliabl | no trade effluent | w.r.t. HW
Sonbhadra d e generated authorizatio
n
Kisan Sahkari @) eNrgtri]c-)nal Not Information not | Reinspectio
138. Chini Mill Sugar | 22.05-2024 | P Y Y | Provide : P
due to off provided n
Sultanpur d
season
Model Exim (Unit-
1) (Old Name- Non-
Model Tanners Operational Physico- Reinspectio
139. | (INDIA)PvtLtd), | Tamnery | 15.04-2024 dpue - Y Y Y chemical+ rﬁ’
7/1, 8/3, UPSIDC . Tertiary
. job work
Indarea, Site-II,
Unnao
Northern Exim Non-
(Northern Tannery a4 . PETP followed .
140. Tannery), A-42, 43, 15-04-2024 | Operational Y Y Y by CETP \(Ilvorrr;q!yg]rg
Ltp Banther, Unnao T
Non-
Operational
due to
R.B.Traders, G- .
141, | 16,17, Ind Area, | Tannery | 15.04.0024 | YPPCB Y Y - Physico- Non-
! closure chemical operational
Site-2, Unnao o
direction
dated
24.08.2020
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Name & Address of Date of Operational Effluent Treated | Compliance
S:No Unit Sector inspection Iostatus Consent Status Scheme stgtus
O’T‘ega . Physico- . .
149 Internatlon_al G-11 | Tannery 16.07.2024 Nor_l- Appli Appl vy chemical+ Reinspectio
To 14 Site-lII, Operational ed ied Biological n
Unnao
Saba Exports(Old
Name-A.S,Leather/ Non-
Kidco Leather Tanner . complying
143. | Lchers Pyt Lid ) Y | 15-04-2024 | Operational | Y Y Y - wWrtBOD
Plot No H-11, H-12 & COD
Site -2 Unnao
Omega .
144, International (Ur_lit- tannery 16.07.2024 Nor_l- Y vy vy CEQ%SE'CZCI’ + Reinspectio
3), G-7 To 10, Site- Operational Biological n
2, Industrial Area,
Parle Agro Ltd., Food & Operational , Non-
145. Karkhiyaon, Beverages | 30.04.2024 Operational Y Y Y Physico- complying
Agropark,Varanasi chemical w.rt. TDS
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Annexure - 1b

S.No. T
FD Tot .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Ad%rrfists of kKL | PH | (many | (man) g}? (”I“)gl mg | S |aN| TC |Met|oa| 4 | R CO?C';’O“ 0 &G | Color (mg/ly | ss Status
) ) al (mg/1)
1. Mangalam Milk Non-
India Pvt.Ltd., complying
Beruaikala, - - - - - - - - - - - - - - - - 55.5 41.3 | since ETP
Phoolpur, non-
Allahabad operational
2. Non-
Shyam Dairy complying
Products, - - - - - - - - - - - - - - - - - - since ETP
Allahabad. non-
operational
3. Indogulf Complying
fertilzer Ltd,
Jagdishpur 10 <1. | 21. <1.
Amethi 795.96 | 7.78 243 80.7 2 - - 0 8| - - 5 - - <0.1 154 | - - -
(Grasim
Industries Ltd.)
4. Kishan sahkari Reinspection
sugar mills ) ) ) ) . . . ) ) ) ) ) ) ) )
Sathiyaon i i i
Azamgarh
5. Kishan sahkari Reinspection
sugar mills
Sathiyaon ) )
(Distillery) i i i . i i ) ) ) ) i i ) ) )
Sathiyaon
Azamgarh
6. The Kisan 58.7 734 | 114& | 402 | 32 | 803 - -] - - - - - - - - - - - Non-
Sahkari Chini & 234 0 & complying
mills, Vill. 7.13 & | 1463 w.rtTSS &
Shekhupur, 38 BOD
Distt. Badaun. 4
7. Yadu Sugar Complying
Mills Ltd. Vill. 24 11 17
Vill. Sujanpur, 408.11 | 7.22 13.3 71.6 1124 | - - - - - - - <5.0 - 3742 2391
LA 2 9 5
Bisouli, Distt.
Badaun
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o Name & ss | s | PO Tot Phenoli
A dzr:eis . Flow | | BOD | COD | ool 0| S NH | ;o | a | P |SO|sA CO‘::SO'S 0&G | Color MLSS | MLV | Compliance
Unit KLD (mg/l) | (mg/l) gll ) (mg 3-N ' Met | O4 | 4 R nd (mg/l) SS Status
) ) al (mg/1)
8. Parle Biscuits Complying
Pvt Ltd, (Sugar 8 o5
Div) Village & 19.93 | 7.01 16.7 72.3 7 1073 | - - - - - 4l - - <5 - 1850 1272
Post Parsendi
Distt. Bahraich
9. Shravasti Kisan Non-
Sahkari Chini 52 complying
Mill Ltd 14587 | 7.15 119 400 | 83| 874 | - - - - - 6 - - 115 | - 7015 2123 | w.rtO& G
Nanpara , and BOD
Bahraich
10. | Shravasti Kisan Non-
Sahakari Chini Operational
mill - - - - - - - - - - - - - - - - -
Ltd,Nanpara,Ba
raich
11. Non-
Chilwaria Sugar ;:?nr::g) B/rll?tg
Mills Ltd 52 82. - )
Chilwaria, 7.36 63.2 194 8 1152 | - - - - - 1| - - 6.76 | - 132 113 S:;Stcrggg:jng
Bahraich effluent into
drain
12. | Chilwariya Non-
sugar (Disdiv) complying
chilwariya, since unit
Baharaich(Form bypassing
erly Name 6.85 126 194 | -- 384 | - - - - - - - - - 10 136 105 | ZLD system
Simbhaoli
Sugars Ltd
Distillery
Division Unit)
13. | Indian potas Ltd Complying
(U.P. State
sugar 7. 59.
Corporation 8.13 15.2 71.7 38 855 | - - - - - 4l - - 56 | - 222 172
Ltd.), Jarval
Road Bahraich

115



6011

S.No. T D Tot
0 .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | PR gy | (momy | M| M | g | S [ 3N | TCT | Met|oa| 4 | R | COMPOU | O&G | Color (mgll) | ss Status
Unit g/l ) I nd
) ) al (mg/l)

14. | Parle Biscuits Complying
Pvt Ltd
(Distillery - 491 | 2215 | 2747 32' 81 - |- |- |- e - - ;gg? gggg
Unit), Kathwal
Kala, Bahraich

15. | Balrampur - - - - - - - - - - - - - - - - - Complying
Chini Mills 21205 | 42036
Ltd(Chemical ' 8,
Divison) 2133 | 39767
Balrampur 6

16 Tulsipur Sugar 23 N Complying
Co. Ltd 1071 | 7.94 20.2 70 p 600 | - - - - - - A - - <5.0 - 2569 1625
Balrampur '

17. Balrampur 40 i i i i i i 15 i i i i i Complying
Chini Mills - 6.88 418 779 6 1403 1 5.55
Ltd., Balrampur

18. | Haidergarh Complying
chini Mill Ltd 7
Vill-Pokhra, 20.21 | 8.16 8.33 48.9 2 1089 - - - - - - - - <5.0 - 2734 2033
Haidergarh
Barabanki

19. | Nagar Nigam Complying
Slaughter Houe, | i i i i i i i ) ) ) ) i i ) ) ) i i
Mohanpur
Thiriya, Bareilly

20. | Kesar Reinspection
Enterprises 307 | 697 | 113| 267 2. - - - - - - - - 1233 | 600
Suagr Division 4
Baheri, Bareilly

21. Non-
IFFCO Ltd., 26 <l. | 53 12 | 20. complying
Aonla Bareilly | ~ 544 16.4 A2 | 71~ ) 0 6| 1% i i 53 5 | <01 611 - i i w.rt. pH &

Nitrate
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S.No. T
FD Tot .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Ad%rrfists of KD | PP | (mgn) | (mgm g}? (”I“)gl (mg | S |3N| T | met|oa| a | R | COmPOU] O&C Color (mgll) | ss Status
) ) al (mg/1)

22. | Kisan Sehkari Non-
Chini Mills, complying
Semikhera 6. 14| 0.8 due to bypass
BareillyLtd. 7.14 20.1 63.4 5 663 | - - - - - - 9 61° <5.0 - 948 398 of spray pond
Faridpur,Bareill effluent
y

23. | Oswal Overseas Reinspection
Ltd.Suagr
Division - - - - - - - - - - - - - - - - - - -
Nawabganj,Bar
eilly

24. | Bajaj Hindustan 27 Complying
Ltd. (Distillery 18133 | 51765 4007
Div.) Athadama 4.19 3 6 23 60 | ~ i ) ) ) ) i i ) ) 750000 | - i
Rudhauli Basti

25. | UP State Sugar Non-
Corpn Ltd operational
Munderwa, i i i T i i ) ) ) ) i i ) ) ) i i
Basti

26. | 1.S. DYEING Reinspection
DIVISION (IS), since
RAM - - - - - - - - - - - - - - - - - - compliance
RAYPUR, not verified
BHADOHI

27. | PEE SONS, Non-
MARIYAD 14 6.1 15. complying
PATTI, 9.4 53.7 190 9 1756 | - <1 > BDL - - - 3 0.29 25 30| - - wrtO&G
BHADOHI

28. | Indian Potash Non-
Ltd, (Dairy complying
Division), Ind. w.r.t BOD
Area, 7.1 141 341 | 84 | - - - - - - - - - - BDL - 816 793 | (141)
Sikandrabad,
Distt.

Bulandshahr
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S.No.

Name &
Address of
Unit

Flow
KLD

pH

BOD
(mg/l)

coD
(mg/l)

TDS
(mg/
)

FD

(mg
ny

T.Cr

Phenolic
Compou
nd

0 &G

Color

MLSS
(mg/l)

MLV

(mg/l)

Compliance
Status

29.

MAHA LAXMI
YARN PVT.
LTD., B-
412,1/A,
RAMNAGAR
CHANDAULI

7.51

26.4

83.2

862

714

0.001

0.1

100

732

640

Complying

30.

Ganga Pulp &
Paper (P)Ltd,A-
6, Industrial
Area,
Ramnagar,
Chandauli

2637

1499

Reinspection

31.

Newel
Calcutta(P)Ltd,
D-16, Industrial
Area,
Ramnagar,Chan
dauli

5.37

12818

16992

56.2

6008

2221

Complying

32.

DUGDH
UTPADAK
SAHKARI
SANGH
LIMITED,
INDUSTRIAL
AREA,
RAMNAGAR,
CHANDAULL.

301.16

7.56

472

804

224

2623

2039

Non-
complying
w.r.t
BOD(472),
COD (804),
TSS(230) &
0O&G (22.5)
and non-
availability of
HW consent.

33.

ANIK
INDUSTRIES
LTD.
(NUTRICIA
INDIA PVT.
LTD.), DAIRY
COMPLEX,
KASGANJ
ROAD, ETAH.

Non-
operational
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S.No.

T
FD Tot :
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | P | momy | gy | M| Mg | Sl an| TCT | Met |04 | 4 | R | COMPOU | O&G | Color (mg/ly | ss Status
Unit g/l 1) I nd
) ) al (mg/l)
34. | Mother Dairy Complying
Fruit &
Vegetable pvt. 43 32.
Ltd Unit- 8.31 17.2 51.1 P 2969 | - - - - - - - 6| - 547 | - 6778 4157
Etawah, 9 Km,
Road, Etawah
35. | KM Sugar Complying
Mills, 24
: 578 | 7.42 24 81.7 1002 | - - - - - - 34| - - BDL - 2574 1949
Motinagar, 8
Faizabad
36. | Balrampur Complying
Chini Mills Ltd,
Unit-Rozagaon 722 | 214| 719|20|10%9 |- |- |- |- e 1B - <50 |- 7804 | 3566
Sugar Mill, 8
Rozagaon,
Faizabad
37. | Kisan Sahkari Complying
Chinni Mills
Ltd. (Sugar 58 72
unit), 7.32 29.4 84.3 9 684 | - - - - - - 2 - - BDL - 3591 2804
Kayamganj, '
Farrukhabad,
U.P.
38. Non-
Raj Rajeshwari B ;:;)nrgg)lylng
Techno Fab, B BD 10. .
Gudhrauli, 7.78 | BDL BDL D | 1836 | - DL | L - - - - 5 BDL BDL 5320 2483 | production
Aung, Fatehpur L more th<_'=1n
' production
capacity
39. | Mother Dairy ATI- | ATI- | Non-
Fruit & 6229 4682 complying
Vegetable ATII- | ATII- | wrt
PVT.LTD., 18 8 44 120 | 23 | 1788 | - - - - - - - - - BDL - 4084, 3199, BOD(44)
K.M. Stone, AT AT
Pilkhua, 11- 1l1-
Ghaziabad 5032 4130
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S.No. T D Tot
0 .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | P | momy | gy | M| Mg | Sl an| TCT | Met |04 | 4 | R | COMPOU | O&G | Color (mg/ly | ss Status
Unit g/l 1) I nd
) ) al (mg/l)
Named as
Pilkhuwa Dairy
40. | Al Naseer Complying
Export Pvt.Ltd.,
2761, Bhoor 170 7.6 10 56 | 29 | - - - - - - - - - - BDL - - -
Gari, Dasna,
Ghaziabad.
41. | Magnum B Complying
Ventures Ltd,
18/41 Site-4 - 79 29 138 E - - - - - - - - - - BDL - 2980 2114
Sahibabad
42. Mankapur chini 7.50 19 73 | 13 | 1440 | - - - - - - - - - - - - Complying
Mills Ltd, , - BDL
Gonda
43. | Balrampur Complying
Chini Mills, 12 11
Babhnan, 38.07 | 7.75 16.7 84.3 5 2083 | - - - - - - 56 | - - BDL - 7592 4273
Gonda
44, Non-
. complying
DCM Shri Ram ATI- | ATI- | since STP
Itd.(DS.CL) 4 4189 4820 non-
Sugar, 42.8 | 7.36 24.3 718 2 .| 1609 | - - - - - - - - - <5.0 - AT | AT .
Roopapur 6 - - | complying
Hardoi ' 2217 2570 w.r.t BOD,
COD, TSS &
FC.
45. | V.R.S. Foods Complying
Ltd, Plot no.- C- 20 18
5 & C-6, - 7.67 20.4 74.8 5 1672 | - - - - - - - 4' - 6.06 | - 5746 4288
Industrial area, )
Sandila, Hardoi
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S.No. T
FD Tot .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Ad%rrfists of KD | PP | (mgn) | (mgm g}? (”I“)gl (mg | S |3N| T | met|oa| a | R | COmPOU] O&C Color (mgll) | ss Status
) ) al (mg/l)
46. | Alfa Milk Food Non-
Pvt. Ltd. A-1to complying
7 UPSIDC ) ) ) due to non-
Industrial Area, | ~ i i i T i i ) ) ) ) i i ) ) cooperation
Salempur-
Hathras
47. | S.N. Milk Complying
Products Pvt. 10600 | 834 | 111 | 302 |2 |- |- |- |- |- . <5.0 - 2126 | 1156
Ltd. Sasni, 3
Hathras
48. | Taxfab Non
Industries, A- 37 <1 | <0 complying
16, Industrial - 8.99 174 432 1 3810 | - 0 ' 5 " | RA - - - 22 | <0.1 <5 400 | - - w.r.tC,
Estate, District- ' olour, BOD,
Hathras. COD & TDS
49. | NRVS, (New Non-
Name Varuna operational
Beverages (P) ) ) )
Ltd.) SIDA, i i i i . i i ) ) ) ) i i ) )
Satahariya,
Jaunpur
50. | Al Marzia Agro Reinspection
Food, ) ) ) ) ) ) ) ) ) ) ) . ) ) . . . ) )
Bhagwantpura,
Jhansi
51. | BABA HIDE Non-
(ZOEB complying
LEATHER for violation
FINISERS) 9 - - S? 4724 42(25 - - 145'2 - - - - - - - - - of UPPCB
87/1,, order and
WAIJIDPUR, discharge
JAJIMAU standards
52 | Finished Non
Leather Job 11 165 complying
- 104 | - - 2315 - - - - - - - - - - - - w.r.t pH
Work, 433/398, 70 2
Makku Shaheed (108) & TSS
(1170).
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S.No.

Name &
Address of
Unit

Flow
KLD

pH

BOD
(mg/l)

coD
(mg/l)

SS

g/l

TDS
(mg/
1)

FD

(mg
ny

T.Cr

Phenolic
Compou
nd

0 &G

Color

MLSS
(mg/l)

MLV

(mg/l)

Compliance
Status

Ka Bhatta ,
Jajmau

53.

GLOBE IND.
CORPORATIO
N (UNIT-2)
SANJAY
NAGAR
JAIMAU
(NEW GLOBE
EXIM)

Non-
complying
due to non-
cooperation

54,

FIROJ
TANNERS(l)
379/1-D,
IQBAL
STREET,
JAIMAU

7.68

3621

251

9.745

Non-
complying
w.r.t. FDS

55.

HIMALYA
TANNERS,
150 FT. ROAD
, JAJMAU

8.1

1272

123
25

5.8

Non-
complying
w.r.t. TSS

56.

IMPERIAL
LEATHER
FINISERS
PVT.LTD.,
CHABILEPUR
WA, JAIMAU

Non-
Operational

57.

INTERNATIO
NAL
TANNING
INDUSTRIES,
SHITALA
BAZAR,
JAJMAU,
KANPUR, UP

Reinspection
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6018

S.No. T

FD Tot .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Ad%rrfists of Ko | PR gy | (momy | M| M | g | S [ 3N | TCT | Met|oa| 4 | R | COMPOU | O&G | Color (mgll) | ss Status

or | 0|9 al nd (mg/l)

58. | JAIMAU Reinspection
LEATHERS
FIFNISHERS
(BIHARI
TENNERY) 16
B-1, JAAIMAU

59. | MERIT Non-
LEATHER complying
FINISERS , 414 due to non-
, SANJAY cooperation
NAGAR
JAJMAU

60. To be deleted
New Victoria from GPI
Mill, Kanpur

61. | NAGAURI Reinspection
TANNING
IND. - - - - - - - - - - - - - - - - - - -
WAJIDPUR ,
JAJMAU

62. | LEBERTY Non-
TANNERS, operational
173/157 - - - - - - - - - - - - - - - - - - -
Burhiaghat ,
JAIMAU

63. | NEW Reinspection
MODERN
INDIA
TANNERY,
395 /366,
SHEETLA
BAZAR,
JAIMAU
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6019

S.No.

Name &
Address of
Unit

Flow
KLD

pH

BOD
(mg/l)

coD
(mg/l)

SS

g/l

TDS
(mg/
1)

FD

(mg
ny

T.Cr

Phenolic
Compou
nd

0 &G

Color

MLSS
(mg/l)

MLV

(mg/l)

Compliance
Status

64.

Globe Industry
(MUSTAQ
AHMAD KI
TANNERY,
MAKKU
SAEED KA
BHATTA), 88
B Wajidpur, ,
JAIMAU

Reinspection

65.

NISAR
SONS(LARI
TANNERY) ,
166 ,
GAJJUPURWA
L JAIMAU

6.43

7160

679

15.35

Non-
complying
w.r.t pH,
FDS&T.Cr

66.

PACIFIC
LEATHER
FINISERS ,
197/189,
RAMRAI
SARAI,
JAIMAU

Reinspection

67.

PRINCE
LEATHER,
331/306 A,
BHALLA
ESTATE
JAIMAU

0.8

7.44

3032

259

- 1.27

Complying

68.

SARA
INTERNATIO
NAL (RAHIM
TANNERS) 12
B 02A, 150 FT
ROAD,
JAIMAU

13.81

5.55

2461

143

- 8.19

Non-
complying
w.r.t. pH
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6020

S.No.

Name &
Address of
Unit

Flow
KLD

pH

BOD
(mg/l)

coD
(mg/l)

SS

g/l

TDS
(mg/
1)

FD

(mg
ny

T.Cr

Phenolic
Compou
nd

0 &G

Color

MLSS
(mg/l)

MLV

(mg/l)

Compliance
Status

69.

NUSRAT
TANNERY
PVT.LTD.,
22/19,
GAJIPURWA |
JAIMAU

Non-
operational

70.

RAJA
TANNERY , 81
C, WAJIDPUR
, JAJMAU

Reinspection

71.

PARADISE
LEATHER
FINFISHERS
16 B(2),
CHABEELEPU
RWA JAIMAU

Reinspection

72.

R.ATRADE &
IND. , 187/180
A,
LALTUPURW
A, JAIMAU

Non-
operational

73.

NISHA
ENTERPRIESE
S (SAUD
TANNERS)
12/9 GAJIU
PURWA
JAIMAU

Reinspection

74.

SOAIB
LEATHER,
332/308 A,
BHALLA
ESTATE
JAIMAU

8.25

5732

511

5.275

Non-
complying
w.r.t FDS
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6021

S.No. T
FD Tot :
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Ad%rrfists of KD | PP | (mgn) | (mgm g}? (”I“)gl (mg | S |3N| T | met|oa| a | R | COmPOU] O&C Color (mgll) | ss Status
) ) al (mg/1)
75. | SULEMAN Non-
TANNING complying
IND. , 90/76 19 | 1953 | 186 wr.t. pH
B(K) IDGAH | ~ 9441 - - 27| 1| o5 28251 - h - - - - - (9.44), TSS
ROAD, (1927) & FDS
JAJMAU (18695)
76. | KHALID Reinspection
TANNERS
(SAJID
TANNERS) 86 | - - - - - - - - - - - - |- - - - - - -
A,
WAJIDPUR ,
JAJMAU
77. | TRIVENI Reinspection
TANNERS ,
325/302, i i
JAIMAU i i i i T i i ) ) ) o i i i i
ROAD ,
JAIMAU
78. | SOFIA Non-
INTERNATIO operational
NAL, 87 A - - - - - - - - - - - - - - - - - -
WAIJIDPUR
jajmau
79. | SUNSHINE Complying
TANNING 37
IND. , 482-83, - 7.56 | - - 4 412 | 280 | - - 1428 | - - - - - - - -
WAJIDPUR ,
JAJMAU
. YUSUF ;Ju:gected
ENTERPRISES .
174 operat;onal
- - - - - - - - - - - - - - - - - - - agains
W_AJIDPUR , UPPCB
Jama closure
KANPUR . .
directions
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6022

S.No.

T
FD Tot .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | PR gy | (momy | M| M | g | S [ 3N | TCT | Met|oa| 4 | R | COMPOU | O&G | Color (mgll) | ss Status
Unit g/l ) I nd
) ) al (mg/l)
81. | Z.A. LEATHER Non-
,42/41 , 14 482 29.34 complying
GAJJUPURWA 4.56 | - ) 1 | 8020 2| . 5| ° ) ) ) ) ) ) ) ) w.r.t pH,
, JAIMAU FDS & T.Cr.
82. . Non-
Prakash Textile i
A ' B 2.0 15. complying
i&;r;\l:)luflte-z 8.4 45.2 121 | 16 | 2575 | - DL 2 0.002 | - - - 9| - BDL - 1024 259 W.rt. BOD &
TDS
83. Amber Textiles, 9 05 0.8 Complying
D 16, Site 2, 4375 | 7.06 211 43 | 550 | - <1 . 0.005 | - - - . 0.25 6.02 50 | - -
: 78 68 84
Panki, Kanpur
84. | RANA Reinspection
TANNERY ,
WAJIDPUR ,
JAIMAU
85. | RAZA Complying
LEATHER
FINISERS, 237
192/184 , 754 | - - 56 | 2723 5 043 | - - - - - - - - -
RAMRAI
SARAI,
JAIMAU
86. | Jet Knitwears Non-
Pvt.Ltd., 57A, 13 B 1.2 | <0.00 complying
Dada Nagar, .05 101 176 | "9 | 368 - DL 6 | 332 i i ) ) BDL 589 | - i i w.r.t BOD
Kanpur
87. | SUPREME Non-
TANNING complying
IND. , 104/90 43 174 due to
A-7 150 FT. 2542 | 809 | - i 1| 1780 4 0.202 ) - ) i i ) ) ) i i suspected
ROAD, dilution
JAIMAU
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6023

S.No.

Name &
Address of
Unit

Flow
KLD

pH

BOD
(mg/l)

coD
(mg/l)

SS

g/l

TDS
(mg/
)

FD

(mg
ny

T.Cr

Phenolic
Compou
nd

0 &G

Color

MLSS
(mg/l)

MLV

(mg/l)

Compliance
Status

88.

WASIF
TANNERY ,
150 FT. ROAD
, JAIMAU

Reinspection

89.

ZAZ
TANNERY ,
150 FT. ROAD
, JAIMAU ,
KANPUR

Reinspection

90.

SARFRAJ
TANNERS, 382
/353,
BAGALIGHAT
, JAJMAU

6.43

3254

259

7.135

Non-
complying
w.rtpH &
FDS.

91.

NAVRATAN
TANNERY ,
532, 33, 150
FT.ROAD,
JAIMAU

7.09

5368

488

1.303

Complying

92.

S.R.TANNERY
,129 A, BLOCK
C,
GAJJUPURWA
., JAIMAU

To be deleted
from GPI

93.

IQBAL
TANNERS,
16-C-1-A, 150
FT. ROAD,
JAIMAU

Reinspection

94.

Avon Dyeing,
41-A, Industrial
Area, Dada
Nagar, Kanpur,
U.p

Reinspection
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6024

S.No. T D Tot
Name & SS | TDS 0 Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | P | momy | gy | M| Mg | Sl an| TCT | Met |04 | 4 | R | COMPOU | O&G | Color (mg/ly | ss Status
Unit g/l 1) I nd
) ) al (mg/l)

95. | CHAUDHARI Non-
LEATHER operational
FINISERS , i i i i T i i ) ) ) . i ) ) ) i i
OPP. SULTAN

96. | SANNI Non-
LEATHER, Operational
330 /3086, i i i i ) ) ) ) ) ) ) . ) ) . . . ) )

BHALLA
ESTATE
JAIMAU

97. | MOIN Non-
TANNERS, operational
382/353,

BANGALI i i i i T i i ) ) ) . i ) ) ) i i
GHAT
JAIMAU

%. Devine ’c\loorrr};)lying
Synthetic, B-9, 24 <l. | 18.

10, Panki Site-4, | 7.52 25.8 95 P 1023 | - 0 8 0.008 | - - - - <0.1 5.84 1250 | - - w.r.t colour
Kanpur & su_spected
dilution

99. | STANDARD Non-
TANNERY(KH Operational
ALWA
TANNERY)190 | - - - - - - - - - - - - - - - - - -

/173 , DARGH
SARIF ROAD ,
JAIMAU

100. | ZINAT Non-
TANNERS, complying
183 A, 52 149 due to
RAMRAI i 15 - i 8 | 160 6| i 3638 | - T ) i i i i dilution & no
SARAI, valid HW
JAJMAU authorization
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6025

S.No.

Name &
Address of
Unit

Flow
KLD

pH

BOD
(mg/l)

coD
(mg/l)

SS

g/l

TDS
(mg/
1)

FD

(mg
ny

T.Cr

Phenolic
Compou
nd

0 &G

Color

MLSS
(mg/l)

MLV

(mg/l)

Compliance
Status

101.

COMMERCIA
L TANNERS,
94/80 , DARGH
SARIF ROAD,
JAJMAU

Non-
operational

102.

V.N.Sons(AVR
Enterprises)23/2
4 D Panki site 1
kanpur

Reinspection

103.

MLA Industries
(Former Name -
SYNTIC
SILICA
PROD.), D-7 B,
D-8, & D-16,
SITE-1, PANKI
Industrial Area,
KANPUR

7.7

8.03

27.3

87.5

3784

<5

Non-
complying
w.r.t TDS

104.

GULJAR
OVERSEASE
HINDUSTAN
COMPOUNG,
JAJMAU

Reinspection

105.

K.C.TAIN
(Techno Hides),
101/87,
VAJIDPUR
JAIMAU

Reinspection

106.

Anoo Shukla Ka
Dyeing
Plant,(Rita
Knittwear) F-8,
UPSIDC,
Rooma, Kanpur

Reinspection
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6026

S.No.

T
FD Tot :
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | P | momy | gy | M| Mg | Sl an| TCT | Met |04 | 4 | R | COMPOU | O&G | Color (mg/ly | ss Status
Unit g/l 1) I nd
) ) al (mg/l)
107. | DIAMOND Reinspection
TANNERS,
WAJIDPUR, i i i i T i i i i i T i i i i i i
JAIMAU
108. | Mahalaxmi To be deleted
Textile Ind., 155 from GPI
B Dada Nagar, i i i i . i i ) ) ) ) i i ) ) ) i i
Kanpur
109. | Ordnance Complying
Equipment ( Dry unit)
Factory, Phool - - - - - - - - - - - - - - - - - - -
Bagh, civil line,
Kanpur
110. | Agmotex Non-
Fabrics Ltd., complying
Plot no-2297, since no
Visayakpur, i i i i . i i ) ) ) ) i i ) ) ) i i CTOs
Rania, Kanpur provided
Dehat
111. | Hides To be deleted
International from GPI
Ltd. (Old name-
K.C.K. Exports
Ltd.), 461, i i i i i i i i ) ) ) ) i i ) ) ) i i
Fatehpur
Roshnai, Rania,
Kanpur Dehat
112.| Jama Complying
Corporation P.
Ltd., Unit-2 3484 | 7.24 2280 3985 12 1142 - | - - - - - - - - - 1144 112
Jainpur, Kanpur
Dehat
113.| Prachi Leathers Non-
ATI- | ATI- .
P. Ltd., 202, complying
Swarooppur, - 7.22 445 1021 1411162 ) 230 - - - - - <0.5 - 3295, | 1467 wr.t BOD,
Akbarpur oS 8 AT AT cop Tss
y 3391 1571 e

Kanpur Dehat

131



6027

S.No.

T
FD Tot .
A'ggrr”;ﬁ)f Flow 4 | BOD | cop (Sni (Tn?s; s NH | ;o | a | P |SO|sA EZ‘::OL'S 0&G | Color MLSS | MLV | Compliance
: KLD | P | (mgity | (mgn) 9| (mg 3N | Met |04 | 4 | R b (mg/l) | SS Status
Unit g/l ) I nd
) ) al (mg/l)
TDS &
Sulphide
114. | R.D.Papers Permanently
Ltd., 587, closed
Khalilpur, - - - - - - - - - - - - - - - - -
Jainpur, Kanpur
Dehat
115. Shri Nathji Reinspection
Textiles, Rania, - - - - - - - - - - - - - - - - -
Kanpur Dehat
116. | Tirubala Complying
Exports
(Leather
Division), A- 771 367 134 | 49 | 1350 | _ ) ) ) ) i i ) ) ) 3839, | 2714,
3/3, UPSIDC ' (ZLD) | (ZLD) | 4 0 9395 6807
Industrial Area,
Jainpur, Kanpur
Dehat
7. Sterling Agro 5 2154 1342 Complying
Industrl_es Ltd. 7.22 6.2 16.5 5 1043 | - - - - - - - - <5 - 3599 2169
Kasganj.
118.| Triveni Non-
Engineering & ATI- | ATI- | Complying
Industries Ltd., 6. 1134, | 825, w.r.t consent
Unit-Ramkola, 15] 764 ) 1441 756 5| 661~ ] SR I e I <0 ATII- | ATII- | conditions &
District- 874 656 dilution
Kushinagar
119. Bajaj Hindustan ’c\loomni)lying
Ltd, (Sugar) )
Khambharkhera 738 | 109 i 61 | 897 | - ) ) ) ) i i ) 591 ) i i i'gg?nBﬁDn
» Kheri gt
lagoon
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6028

S.No.

T
FD Tot .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Ad%rrfists of KD | PP | (mgn) | (mgm g}? (”I“)gl (mg | S |3N| T | met|oa| a | R | COmPOU] O&C Color (mgll) | ss Status
) ) al (mg/1)
120. Bajaj Hindustan Reinspection
Ltd, (Sugar) - - - - - - - - - - - - - - - - - -
Gola, Kheri
121. Bajaj Hindustan 42 131 11 Complying
Itd, (Sugar) 56.95 | 7.04 25.6 117 p 774 | - - - - - - 0 2 - <5.0 - 3500 1800
Palia, Kheri '
122. | Govind Sugar Complying
Mill (Unit 4147 | 747| 28| 862| 8| sa2| - |- |- |- A BDL | - 2083 | 1863
Sugar), Aira, 8
Kheri
123. | Balrampur Reinspection
Chini Mill, 8 63 | 6.0
(Unit Sugar) 49.44 7| 167 | 593 | | 1340 | - - - - - - 3| 3l - <5.0 - 5866 | 3187
Gulariya,
lakhimpur Kheri
124. Non-
HAL Ltd, -
Faizabad road, 764 | 507 | 132 3; - - - - | 1934 - ;1' 984' - - <5.0 287 | 140 S\f’rr"tpg’g'\?v A
Lucknow ' NOC
125. | Lucknow Complying
Producer Co-
oprative Milk 17 | 757 | 227 e69| 8| - | - | - | - | - . <5.0 : 3175 | 2687
Union Ltd.,
Japling road,
Lucknow
126. | Tata Motors Complying
Ltd., Ind Area <2
L 7.46 | <5.0 133 | .5 306 | 138 | - - - - - - - - <5.0 - 1914 1068
Chinhat,
0
Lucknow
127. Non-
SUREKHA complying
PRINTS, 320 w.r.t BOD
VILL. DEVI 1.99 7.2 388 1028 | 96 | 3460 0 2.4 8 | BDL - - - 9 0.4 | BDL 15| - - (388), COD
PURA, MTR (1028), TDS
(3460) &
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S.No. T D Tot
0 .
Name & SS | TDS Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | P | momy | gy | M| Mg | Sl an| TCT | Met |04 | 4 | R | COMPOU | O&G | Color (mg/ly | ss Status
Unit g/l 1) I nd
) ) al (mg/1)
Sulphide
(2.4)
128.| Kisan Sahkari Reinspection
Chini Mills 17
Ltd.,Ghosi Distr 7.3 10.5 27.3 3 865 | - - - - - - - - - <5.0 - 133 110
ict-Mau(U.P)
129. | Kisan Sahkari Non-
Chini Mills complying
Ltd.,(Distellery - - - - - - - - - - - - - - - - - - due violation
Unit),Ghosi,Dist of ZLD
rict-Mau(U.P) norms
130. | Dalmia Chini Complying
Mills Unit, 1085 7.60 | 224| 84| | os3| - |- |- |- . BOL | - 3946 | 2857
Negohi, T 9
Shajhanpur
131. . . Non-
United Spirits .
Ltd. Unit, Roja - - - - - - - - - - - - - - - - - - operational
Shajhanpur
132. | Dalmia chini Complying
Mill(sugar), 497 | 743 | 172 727 | 12|1362| - |- |- | - S <5.0 - 7561 | 4518
Ramgarh, 0
Sitapur
133.| Avadh Sugar Reinspection
Mill, (Distillery ) ) ) ) ) ) ) ) ) ) ) ) ) ) ) ) ) )
unit) Hargaon,
Sitapur
134.| The kisan Non-
sahkari chini 14 complying
mills Itd. 6.79 510 1150 5 2309 | - - - - - - 9.7 | - 8| - 124 104 | w.r.tBOD in
mahmudabad, lagoon
sitapur
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S.No. T D Tot
Name & SS | TDS 0 Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | PR gy | (momy | M| M | g | S [ 3N | TCT | Met|oa| 4 | R | COMPOU | O&G | Color (mgll) | ss Status
Unit g/l ) I nd
) ) al (mg/l)
135. | Dalmia chini Complying
Mills, (Distt) 3
Jawaharpur, 8.12 6.7 18.6 6 1715 | - - - - - - - - - - 20 1938 1690
Ramkoat,
Sitapur
136. | Hindalo Complying
Industries 3. B
Ltd. Renukoot, 7.15 7.73 339 04 1167 | - oL | - - - - - - - BDL - NA NA
Sonbhadra
137. Orien_t Micro (N:gnm-plying
abrasive Ltd., - - - - - - - - - - - - - - - - - -
Sonbhadra w.rt HW.
authorization
138. Kisan Sahkari Reinspection
Chini Mill - - - - - - - - - - - - - - - - - -
Sultanpur
139. | Model Exim Reinspection
(Unit-1) (Old
Name-Model
Tanners
(INDIA) Pvt - - - - - - - - - - - - - - - - - -
Ltd), 7/1, 8/3,
UPSIDC
IndArea, Site-II,
Unnao
140. | Northern Exim Non-
(Northern 34 178 Complying
Tannery), A-42, 1794 | 6.88 | - - 6 2082 ol - - 2314 | - - - - - - - - - w.rtT.Cr.
43,LTP
Banther, Unnao
i R.B.Traders, G- ’c:logr_ational
16,17, Ind Area, - - - - - - - - - - - - - - - - - - P
Site-2, Unnao
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S.No. T D Tot
Name & SS | TDS 0 Phenolic .
Flow BOD | COD S NH al P | SO | SA MLSS | MLV | Compliance
Address of Ko | PR gy | (momy | M| M | g | S [ 3N | TCT | Met|oa| 4 | R | COMPOU | O&G | Color (mgll) | ss Status
Unit g/l ) I nd
) ) al (mg/l)
142.| Omega Reinspection
International G-
11 to 14 Site-II, i i i i i i i ) ) ) ) i i ) ) ) i i
Unnao
143.| Saba Non-
Exports(Old complying
name- w.r.tBOD &
A.S,Leather/ COD
Kidco Leather 1351 | 624 | 253| 9035 | P loaze| 9| 21| - |RA |- |- |- |- |- <5.0 - 2239, | 1380,
L 1 1 846 514
Finishers Pvt
Ltd ) plot no H-
11, H-12 Site -2
Unnao
144. | Omega Reinspection
international
(unit-3), G-7 to - - - - - - - - - - - - - - - - - -
10, site-2,
Industrial area,
145.| Parle Agro Ltd., Non-
Karkhiyaon, 11 173 complying
Agropark,Varan 8.14 211 52/ "4 | 2101 5| ° ) ) ) ) i i ) BDL ) i i w.r.t. TDS
asi
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Annexure -1 ¢

S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (maM | mgm | (many | (mamy | mamy | C%°" | Characteristicss
1. Mangalam Milk India
Pvt.Ltd., Beruaikala, 1.65 11.7 207 377 363 2049 | - O0&G-62.8
Phoolpur, Allahabad
2. .
Shyam Dairy Products, 13909 | 375  767| 1164| 1421| 1752 - 0 & G- 65.7
Allahabad.
3. Sulphide- <1.0,
Phosphate- <1.5,
Indogulf fertilzer Ltd, ZN;tgatE;erl’\l'_A‘N'
Jagdishpur Amethi 2976.3 7.27 28 85.6 11.9 - oy
(Grasim Industries Ltd.) 0.865, TKN-30.6,
' Phenols- <0.1, 0 &
G- 2.14, Cr- VI--
<0.1, Floride- 0.75,
4 Kishan sahkari sugar mills i i i i i
Sathiyaon Azamgarh
5. Kishan sahkari sugar mills
Sathiyaon (Distillery) - - - - -
Sathiyaon Azamgarh
6. The Kisan Sahkari Chini
mills, Vill. Shekhupur, 715| 641| 1567| 2189 177| 2117 - 0&G-7.34,
. Sulphate- 74.20
Distt. Badaun.
7. Yadu Sugar Mills Ltd. Vill.
Vill. Sujanpur, Bisouli, 175 4 7250 10066 705 6065 | - 0 & G-45.70,
. Sulphate- 265
Distt. Badaun
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S.No.

Name & Address of Unit

Flow
KLD

pH
(mg/l)

BOD
(mg/l)

COD
(mg/l)

TSS
(mg/l)

TDS
(mg/l)

Color

Other
Characteristicss

Parle Biscuits Pvt Ltd,
(Sugar Div) Village & Post
Parsendi Distt. Bahraich

55.93

4.83

1047

1894

220

2024

0&G-217,
Sulphate- 386

Shravasti Kisan Sahkari
Chini Mill Ltd Nanpara ,
Bahraich

4.04

5660

11059

1182

5228

Sulphate- 150

10.

Shravasti Kisan Sahakari
Chini mill
Ltd,Nanpara,Baraich

11.

Chilwaria Sugar Mills Ltd
Chilwaria, Bahraich

7.24

657

921

243

1504

O & G-5.11,
Sulphate- 131

12.

Chilwariya sugar (Disdiv)
chilwariya,
Baharaich(Formerly Name
Simbhaoli Sugars Ltd
Distillery Division Unit)

385.41

4.38

1512

2485

220

50

13.

Indian potas Ltd (U.P. State
sugar Corporation Ltd.),
Jarval Road Bahraich

5.93

604

923

71.2

932

0&G- 13.6,
Sulphate- 30.8

14.

Parle Biscuits Pvt Ltd
(Distillery Unit), Kathwal
Kala, Bahraich

4.74

63750

168081

Total solid- 153304

15.

Balrampur Chini Mills
Ltd(Chemical Divison)
Balrampur

4.94

110286

179993

Total solid- 148926
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (maM | mgm | (many | (mamy | mamy | C%°" | Characteristicss
16. Tulsi q
ulsipur Sugar Co. Lt 21| 122 672 898 | 1876 1816 0&G- <5.0,
Balrampur
17 Bal hini Mills Ltd
alrampur Chini Mills Ltd., 102| 1807| 3286| 1435| 3506 30
Balrampur
18. Haidergarh chini Mill Ltd
Vill-Pokhra, Haidergarh 17.15 6.48 2730 4135 166 3665 0 &G-5.16
Barabanki
19. NAGAR NIGAM
SLAUGHTER HOUE,
MOHANPUR THIRIYA, i ) i )
BAREILLY
20. Kesar Enterprises Suagr
Division Baheri, Bareilly i )
21. Sulphat-52.2,
Sulphide-5.21,
Fluoride-<0.5,
Nitrate-5.33,
IFFCO Ltd., Aonla Bareilly 9.48 95 382 4.34 Ammonical
Nitrogen-68.2,
FAN-4.95, Phenol-
<0.1, TKN-688 & O
& G- <5 (HM- RA)
22. Kisan Sehkari Chini Mills,
Semikhera BareillyLtd. 116| 462 5083 9780 | 945 4034 ig'ghate'no’ O&g-
Faridpur,Bareilly '
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S.No.

Name & Address of Unit

Flow
KLD

pH
(mg/l)

BOD
(mg/l)

COD
(mg/l)

TSS
(mg/l)

TDS
(mg/l)

Color

Other
Characteristicss

23.

Oswal Overseas Ltd.Suagr
Division
Nawabganj,Bareilly

24.

Bajaj Hindustan Ltd.
(Distillery Div.) Athadama
Rudhauli Basti

4.38

62000

137488

7670

139787

250000

Total Solids-
149962

25.

UP State Sugar Corpn Ltd
Munderwa, Basti

26.

.S. DYEING DIVISION
(1S), RAM RAYPUR,
BHADOHI

ETP not
operational

217.

PEE SONS, MARIYAD
PATTI, BHADOHI

9.76

63.4

213

43.9

1982

40

0O & G-28.2, A.N-
1.39, SAR-17.6,
Phenols-0.38

28.

Indian Potash Ltd, (Dairy
Division), Ind. Area,
Sikandrabad, Distt.
Bulandshahr

334.05

111

1377

3060

818

29.

MAHA LAXMI YARN
PVT. LTD., B-4/2,l/A,
RAMNAGAR
CHANDAULI

7.83

885

1804

16.2

1870

1500

FDS- 1468, T.Cr-
0.008, AN- 0.5,
Phenol- 0.84, O&G-
50.6, Sulphide- 17.7

30.

Ganga Pulp & Paper
(P)Ltd,A-6, Industrial Area,
Ramnagar, Chandauli
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (maM | mgm | (many | (mamy | mamy | C%°" | Characteristicss
31. Newel Calcutta(P)Ltd,D-16,
Industrial Area, 30.36 5.61 | 13400 | 17944 | 1817 - O &G-45.1, SAR-
. 5.06
Ramnagar,Chandauli
32. DUGDH UTPADAK
SAHKARI SANGH
LIMITED, INDUSTRIAL 388.81 6.84 450 784 216 - 0&G-174
AREA, RAMNAGAR,
CHANDAULL.
33. ANIK INDUSTRIES LTD.
(NUTRICIA INDIA PVT.
LTD.), DAIRY COMPLEX, i i i i i i i i
KASGANJ ROAD, ETAH.
34. Mother Dairy Fruit &
Vegetable pvt. Ltd. Unit- O& G- 21.6, SAR-
Etawah, 9 Km, Road, 1921 4321 stl4l warr) 1379 3197 - 17.3, Nitrate- 6.87
Etawah
35. . .
KM Sugar Mills, Motinagar, 0&G- BDL,
Faizabad 23.2 7.08 903 1623 125 1191 | - Sulphate- 49.6
36. Balrampur Chini Mills Ltd,
Unit-Rozagaon Sugar Mill, 700|  592| 1147| 783| 1229 - 0&G-14.7,
Rozagaon, Faizabad Sulphate-79.6
gaon,
37. Kisan Sahkari Chinni Mills
Ltd. (Sugar unit), O G- BDL,
Kayamganj, Farrukhabad, 6.42 78 1749 151 1603 | - sulphate- 75.5
U.P.
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S.No.
. Flow pH BOD | coDb | Tss | TDS Other
Name & Address of Unit KLD | (maM | mgm | (many | (mamy | mamy | C%°" | Characteristicss
38, L . Sulphide- BDL,
gi’ dﬁf‘;&sﬁ"/‘ﬁﬂ] Te;;‘tr;‘; Fj‘rb 9.51 1100 2078 553 2824 50 | Phenol- 0.16, SAR-
» AUNG, P 12.70, 0 & G- 10.8,
39. Mother Dairy Fruit &
Vegetable PVT. LTD., 18
K.M. Stone, Pilkhua, 9.8 1273 2333 327 2492 | - ;
Ghaziabad
Named as Pilkhuwa Dairy
40. Al Naseer Export Pvt.Ltd.,
2761, Bhoor Gari, Dasna, 240 73 650 1713 255 | - - 0 & G- BDL
Ghaziabad.
41. Magnum Ventures Ltd
18/41,Site-4 Sahibabad 62) 893 2098 259~ ' O&G-BDL
42. e 6.30 1437
Mankapur chini Mills Ltd, , 2478 220 2644 i 0&G-BDL
Gonda
43. Balrampur Chini Mills O0&G-521
Babhnan. Gonda 41| 119 993 1644 | 1198 2502 | - Sulphate. 388
44, DCM Shri Ram
ltd.(D.S.C.L.) Sugar, 3007| 594 1064 1553 299 2579 | NA 0&G-10
Roopapur, Hardoi
45, V.R.S. Foods Ltd, Plot no.- .
C-5 & C-6, Industrial area, 434| 1077| 1476| 871| 2522 - SAR-17.3, Nitrate-
: \ 96.1, 0&G-27335
Sandila, Hardoi
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Addressof Unit | ) 5 | (mgiy | (ma/l) | (moy | gy | (mg)y | ©°'°" | Characteristicss
46. Alfa Milk Food Pvt. Ltd. A-
1 to 7 UPSIDC Industrial - - - - - - -
Area, Salempur- Hathras
47, .
S:N. Milk Products Pvt. Ltd. 140| 651|  536| 1079| 224 - . 0 & G- <50,
Sasni, Hathras
48. SAR-24.6, Phenol-
Taxfab Industries, A-16, <0.1, Sulphide-<1.0
Industrial Estate, District- 8.9 135 253 48.8 1586 125 | Ammonical
Hathras. Nitrogen-<0.5 &
0&G-<5
49. NRVS, (New Name Varuna
Beverages (P) Ltd.) SIDA, - - - - - - -
Satahariya, Jaunpur
0. Al Marzia Agro Food, i i i i i i i
Bhagwantpura, Jhansi
51. Baba Hide (Zoeb Leather
Finisers) 87/1,, Wajidpur , 85| - - 295 | 17717 | - FDS- 16781, T. Cr-
. 8.489
Jajmau
52. Finished Leather Job Work,
433/398, Makku Shaheed 8.46 | - - 823 10398 | - FDS-9364
Ka Bhatta , Jajmau
53. Globe Ind. Corporation

(Unit-2) Sanjay Nagar ,
Jajmau (New Globe Exim)
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (mg) | (mgm) | (mgmy | (mgy | mgmy | €O | Characteristicss
54, .
Firoj Tanners(l) , 379/1-D, i i FDS-3552, T. Cr-
Igbal Street , Jajmau 01 813 4204 5.049, 0 & G- --
55. .
Himalya Tanners, 150 Ft. FDS- 6862, T. Cr-
Road , Jajmau 8.17\ - i S74 7305 - 8.85,
56. Imperial Leather Finisers
Pvt.Ltd. , Chabilepurwa , - - - - - -
Jajmau
57. International Tanning
Industries, Shitala Bazar, - - - - - -
Jajmau, Kanpur, Up
58. Jajmau Leathers Fifnishers
(Bihari Tennery) 16 B-1, - - - - - - - -
Jajmau
59. . _
Merit Leather Finisers , 414, i i i i i i
Sanjay Nagar , Jajmau
60.
New Victoria Mill, Kanpur - - - - - - - -
6L Nagauri Tanning Ind. i ) i i i )
Wajidpur , Jajmau
62.

Leberty Tanners, 173/157
Burhiaghat , Jajmau
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (mg/l) | (mg/m) | mgm | gty | many | €O | Characteristicss
63. New Modern India Tannery,
395 /366, Sheetla Bazar, - - - - - - -
Jajmau
64. Globe Industry (Mustaq
Ahmad Ki Tannery, ) i ) ) i ) i
Makku Saeed Ka Bhatta),
88 B Wajidpur, , Jajmau
65. . :
Nisar Sons(Lari Tannery) i i FDS- 4747, T. Cr-
166 , Gajjupurwa , Jajmau 6.76 290 5119 7.75
66. Pacific Leather Finisers,
197/189 , Ramrai Sarai , - - - - - - -
Jajmau
67. .
Prince Leather, 331/306 A, i FDS- 2790, T.Cr.-
Bhalla Estate Jajmau 14 737 - i 110 3133 Result awaited
68. Sara International (Rahim
FDS- 1288, T. Cr.-
Tanners) _12 B 02a, 150 Ft 15.9 579 - - 436 1870 | - Result awaited
Road , Jajmau
09 Nusrat Tannery Pvt.Ltd. i i i ) i ) i
22/19 , Gajjpurwa , Jajmau
70. Raja Tannery, 81 C, ) ) . - - - -
Wajidpur , Jajmau
71. Paradise Leather Finfishers ,

16 B(2), Chabeelepurwa
Jajmau
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (mg/ly | (mg) | (mgh) | (ma/y | (mgn) | €°°" | Characteristicss
72 R.A.Trade & Ind. , 187/180 i i i i ) i
A, Laltupurwa , Jajmau
73. Nisha Enterprieses (Saud
Tanners) 12/9 Gajju Purwa - - - - - -
Jajmau
74. .
Soaib Leather, 332/308 A, i i FDS- 2770, T. Cr-
Bhalla Estate Jajmau 7.53 221 3264 4.152
75. Suleman Tanning Ind. , ) )
90/76 B(K) Idgah Road , 026| 925 - : 1087 | 19560 | - FOS- 18720, T Cr
Jajmau '
76. Khalid Tanners (Sajid
Tanners) 86 A, - - - - - -
Wajidpur , Jajmau
o Triveni Tanners , 325/302 , i i ) i ) i
Jajmau Road , Jajmau
78. . .
Sofia International , 87 A i i ) i ) i
Wajidpur Jajmau
79. Sunshine Tanning Ind FDS-1612, T. Cr-
482-83 , Wajidpur , Jajmau 962 | - 1356 1759 | - 21.418
80.

Yusuf Enterprises, 174 ,
Wajidpur , Jajmau Kanpur
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD maly | mgmy | many | many | mam | C%°" | Characteristicss
81.
ZA Leather , 4_2/41 , 6.19 | - ) 92 4 3974 FDS- 2327, T. Cr-
Gajjupurwa , Jajmau 6.408
82. . .
Prakash Textile, Panki Site- A.N-3.96, T.Cr-
2, Kanpur 9.7 301 711 500 9931 500 0.005, SAR- 83.5,
83. O & G-<1, SAR-
] ) 2.47, TDS- 418,
?ngﬁLiTi(;:eirD 16, Site 429| 698 23.8 08| 251 418 50 | Phenol -0.28, AN-
’ » 11anp <0.5, Sulphide- <1,
T. Cr-0.003
84.
Rana Tannery, 102 , ) i ) ) i
Wajidpur , Jajmau
85. Raza Leather Finisers ,
102/184 , Ramrai Sarai , 6.2 - ; 65| 6692 g 38' 4978, T. Cr-
Jajmau '
86. . .
Jet Knitwears Pvt.Ltd., 57A, Ammonical
Dada Nagar, Kanpur 6.16 1067 1664 125 3688 Nitrogen-10.3
87. Supreme Tanning Ind. ,
104/90 A-7 . 150 Ft. Road . 32| 857 - i 836| 5633 g [ﬁ" 5035, T.Cr-
Jajmau '
88.

Wasif Tannery , 150 Ft.
Road , Jajmau
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (mg/l) | (mg/m) | mgm | gty | many | €O | Characteristicss
89. Zaz Tannery , 150 Ft. Road ) i ) ) i ) )
, Jajmau , Kanpur
90. :
Sarfraj Tanners, 382 /353, FDS- 5204, T. Cr-
Bagalighat, Jajmau 3.58 | - i 262 6939 - 10.41
91.
Navratan Tannery , 532, 33, i ) ) FDS- 3808, T. Cr-
150 Ft. Road , Jajmau 7.32 1353 4364 3.743
92.
S.R.Tannery ,129 A, Block ) i ) ) i ) )
C, Gajjupurwa, , Jajmau
9. Igbal Tanners, 16-C-1-A, ) i ) ) i ) )
150 Ft. Road , Jajmau
94. Avon Dyeing, 41-A,
Industrial Area, Dada - - - - - - -
Nagar, Kanpur, U.P
%. Chaudhari Leather Finisers , i i ) ) i ) i
Opp. Sultan
96. .
Sanni Leather, 330 /306, i i ) ) i ) i
Bhalla Estate Jajmau
97.

Moin Tanners, 382/353,
Bangali Ghat Jajmau
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S.No.

Name & Address of Unit

Flow
KLD

pH
(mg/l)

BOD
(mg/l)

COD
(mg/l)

TSS
(mg/l)

TDS
(mg/l)

Color

Other
Characteristicss

98.

Devine Synthetic, B-9, 10,
Panki Site-4, Kanpur

11.8

1120

3714

431

5597

150

T. Cr-0.082, A.N-
0.5, O & G- 100,
Phenol- 0.25,
Sulphide- 73.5

99.

Standard Tannery(Khalwa
Tannery)190/173 , Dargh
Sarif Road , Jajmau

100.

Zinat Tanners , 183 A,
Ramrai Sarai , Jajmau

8.17

143

13610

T. Cr.-1.688, H.
Cr.-BDL, FDS-
13178

101.

Commercial Tanners, 94/80
, Dargh Sarif Road , Jajmau

102.

V.N.Sons(AVR
Enterprises)23/24 D Panki
site 1 kanpur

103.

MLA Industries (Former
Name - Syntic Silica Prod.),
D-7 B, D-8, & D-16, Site-1,
Panki Industrial Area,
Kanpur

183

9.18

347

981

67.9

25369

Cr-VI-- <0.1

104.

Guljar Overseas , Hindustan
Compoung , Jajmau

105.

K.C.Tain (Techno Hides),
101/87 , Vajidpur Jajmau
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S.No.

Name & Address of Unit

Flow
KLD

pH
(mg/l)

BOD
(mg/l)

COD
(mg/l)

TSS
(mg/l)

TDS
(mg/l)

Color

Other
Characteristicss

106.

Anoo Shukla Ka Dyeing
Plant,(Rita Knittwear) F-8,
UPSIDC, Rooma, Kanpur

107.

Diamond Tanners,
Wajidpur , Jajmau

108.

Mahalaxmi Textile Ind., 155
B Dada Nagar, Kanpur

109.

Ordnance Equipment
Factory, Phool Bagh, civil
line, Kanpur

110.

Agmotex Fabrics Ltd., Plot
no-2297, Visayakpur,
Rania, Kanpur Dehat

111.

Hides International Ltd.
(Old name- K.C.K. Exports
Ltd.), 461, Fatehpur
Roshnai, Rania, Kanpur
Dehat

112.

Jama Corporation P. Ltd.,
Unit-2 Jainpur, Kanpur
Dehat

25.72

9.82

2808

4811

870

12700

Sulphide- 3.43,
Haxavalant Cr-
<0.1, 0 & G- 47.00

113.

Prachi Leathers P. Ltd., 202,
Swarooppur, Akbarpur,
Kanpur Dehat

8.69

1040

2947

1316

12409

Sulphide-45.5,
0&G-17.6, H. Cr.-
<0.1
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S.No.

Name & Address of Unit

Flow
KLD

pH
(mg/l)

BOD
(mg/l)

COD
(mg/l)

TSS
(mg/l)

TDS
(mg/l)

Color

Other
Characteristicss

114.

R.D.Papers Ltd., 587,
Khalilpur, Jainpur, Kanpur
Dehat

115.

Shri Nathji Textiles, Rania,
Kanpur Dehat

116.

Tirubala Exports (Leather
Division), A-3/3, UPSIDC
Industrial Area, Jainpur,
Kanpur Dehat

6.22

3043

7538

1518

16001

Sulphide- <1,
Haxavalent Cr-
<0.1, O&G- 290

117.

STERLING AGRO
INDUSTRIES LTD.
KASGANJ.

4.27

1243

1659

186

2152

O & G-5.50

118.

Triveni Engineering &
Industries Ltd., Unit-
Ramkola, District-
Kushinagar

16

6.07

997

1639

83.9

1417

0&G-8.72

119.

Bajaj Hindustan Ltd,
(Sugar) Khambharkhera,
Kheri

120.

Bajaj Hindustan Ltd,
(Sugar) Gola, Kheri

121.

Bajaj Hindustan Itd, (Sugar)

Palia, Kheri

63.34

4.34

2342

3566

205

2276

O & G- 10.6,
Sulphate- 274
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (maM | mgm | (many | (mamy | mamy | C%°" | Characteristicss
122. . : :
Govind Sugar Mill (Unit i Sulphate- 73.3, 0 &
Sugar), Aira, Kheri 10 6.17 766 1294 267 1132 G- 142
123. Balrampur Chini Mill, (Unit 0 & G-5.19
Sugar) Gulariya, lakhimpur 54.26 5.21 1230 1735 122 1944 | - T
. Sulphate - 332
Kheri
124. Inlet-
HAL Ltd, Faizabad road, ] 1-6.99, | ;o o, [146, | 392 ] Suiphate- 21,9, 100,
Lucknow Inlet-2- | °°* %% | 27.6 19.2 P o
6.72
-7.43
125. Lucknow Producer Co-
oprative Milk Union Ltd., 297.1 4.81 2710 5452 734 - O & G- 208
Japling road, Lucknow
126.
Tata Motors Ltd., Ind Area FDS-302, O&G-
Chinhat, Lucknow 753 86 2% | 139 o4 - 48.8
127. SUREKHA PRINTS FDS- 3996, SAR-
VILL. DEVI PURA, MTR 42.05 5 1385 4752 1187 5636 431 NA
128. Kisan Sahkari Chini Mills
Ltd.,Ghosi,District- 7.27 6.52 14.4 25.9 460 | - 0&G-<5.0
Mau(U.P)
129. Kisan Sahkari Chini Mills
Ltd.,(Distillery Unit),Ghosi, - - - - - -
District-Mau(U.P)
130. . T .
Dalmia Chini Mills Unit, O & G-5.41,
Negohi, Shajhanpur 293 4.19 1614 2359 245 1100 - Sulphate- 59.3
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (maM | mgm | (many | (mamy | mamy | C%°" | Characteristicss
131 United Spirits Ltd. Unit, i i i i i
Roja Shajhanpur
132. Dalmia chini Mill(sugar) Display 0&G-17.3
Ramgarh, Sitapur problem 6.32 T 1285 178 1518 Sulphate- 656
133. Avadh Sugar Mill,
(Distillery unit) Hargaon, - - - - -
Sitapur
134. The kisan sahkari chini
mills 168| 405| 6533| 18005 1118| 10384 Sulphate-334,
- 0&G-21.1
Itd.mahmudabad,sitapur
135. Dalmia chini Mills, (Distt)
Jawaharpur, Ramkoat, - 3.42 985 3115 13.1 342 20 | -
Sitapur
136. . . Sulphide- BDL,
Hindalo Industries 04| 452 25| 157| 1366 Fluoride-0.74, O &
Ltd.,Renukoot, Sonbhadra
G-BDL
137. Orient Micro abrasive Ltd., | i i i i
Sonbhadra
138 | Kisan Sahkari Chini Mill | _ _ _ _ _
Sultanpur
139. Model Exim (Unit-1) (Old

Name-Model Tanners
(INDIA) Pvt Ltd), 7/1, 8/3,
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S.No.
. Flow pH BOD COD TSS TDS Other
Name & Address of Unit KLD | (mg/l) | (mg/m) | mgm | gty | many | €O | Characteristicss

UPSIDC IndArea, Site-11,
Unnao

140. Northern Exim (Northern
Tannery), A-42, 43, LTP | - 6.87 | - - 1466 | 2421 | - FDS- 2047, Total

Cr-185.99

Banther, Unnao

141.
R.B.Traders, G-16,17, Ind i ) i ) ) ) i
Area, Site-2, Unnao

142 Omega International G-11 i ) i ) ) 3 i
to 14 Site-11, Unnao

143. Saba Exports(Old name- FDS- 19153,
A.S,Leather/ Kidco Leather Sulphide - 134,

Y NA 8.27 2270 5843 6913 20148 | - Total Cr-RA, Hex-

Finishers Pvt Ltd ) plot no Cr-<01. 0 & G-
H-11, H-12 Site -2 Unnao 750 o

144. Omega international (unit-
3), G-7 to 10, site-2, - - - - - - -
Industrial area,

145, Parle Agro Ltd.,
Karkhiyaon, i 778 |  1225| 2849| 128| 1208 - FDS-725,0 & G-

: 5.42

Agropark,Varanasi
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